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Date: 24.07.2020

To,

The Hon’ble Home Minister,
North Block, Central Secretariat,
New Delhi

Subject: Representation to seek formulation of a uniform policy to provide the
practicing advocates loan up to Rs. 5,00,000/- (Rupees Five Lakh Only) payable in
36 equal monthly installments with moratorium period of one year, by exercising
your learned office’s extraordinary power under the Disaster Management Act,as
Advocates are not able to exercise their fundamental right to livelihood since the
month of March 2020 and allow physical filing of cause/case along with online
filing and formulate policy to provide infrastructural backup to all Bar
Associations and make virtual hearing more user friendly to make access to legal
system convenient in this phase of National Health Emergency.

Most respectfully showeth:

1. The Petitioners herein are the practicing advocates of different courts in Bharat.
The petitioners are moved by the saddened news of suicides by several young
advocates reportedly due to the acute financial crisis in this phase of National Health
Emergency.

2. That most of the advocates practice independently and have set up their small
offices, team of juniors, court clerks and peons etc., thus each advocate’s average
practice takes care of the provisions for at least five households. The situation of
hunger and food insecurity is especially dire in the supporting staffs (clerks, stenos,
office boy, Photocopying staff, stamp vendors etc.) at a time like this; not extending
assistance to the supporting staff is causing more distress and is in violation of the
fundamental right to food as protected under Article 21 of the Constitution of India.

3. There are advocates who are doing practice single handedly and go through
unique kind of struggle to set up their practice and hardly earn their pocket expenses
during initial years. There are sections of Advocates who are in the category of daily
wage earners, and not going to court physically means no earning, which means no
food for them and their families. Due to the continued lockdown of courts, Advocates’
fundamental right to live with dignity, right to work and right to livelihood are being
infringed. What is really shocking is that no provision/remedy to lessen the hardships
suffered by the Advocates is being thought of by the Central Government yet. That so
far the livelihood is concerned the advocates community earn from their daily
appearances/drafting etc. in the different courts and tribunals established by law and
associated with them are Typists, photocopiers, clerks, notary, oath commissioners
etc. The Right to Life is guaranteed in Constitution of India under Article 21. Further
Article 19(1) (g) guarantees right to practice any profession, which is regulated by the
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Advocates Act for the Advocates.

3. That the Advocates community is prohibited from taking up any other profession
/lemployment. They can only practice in courts after enrolling with respective Bar
Councils. The practicing advocates are only permitted to either teach or to be a part
time reporter. The Colleges are not functional during these times and the news
papers are closing down editions. It is a catch 22 situation for the Advocates.

4. That the advocates are the lifeline of the legal system and as we cannot think of a
society without legal system similarly we cannot presume legal system without
advocates who safeguard the legal and constitutional rights of the society. Since the
month of March lockdown was declared and all the institutions including courts were
closed. After that, process of Unlocking started and in the process of Unlocking most
of the services have started except the physical hearings in courts.

5. That Olga Tellis v. Bombay Municipal Corporation, AIR 1986 SC 180 is a case
filed by pavement dwellers to resist eviction of their habitat by the Bombay Municipal
Corporation, on the ground that the right to livelihood is born out of the right to life,
and the same is paramount. The Court observed as under:
“....the question which we have to consider is whether the right to life includes
the right to livelihood. We see only one answer to that question, namely, that it
does. The sweep of the right to life conferred by Article 21 is wide and
far-reaching. It does not mean, merely that life cannot be extinguished or
taken away as, for example, by the imposition and execution of the death
sentence, except according to procedure established by law. That is but one
aspect of the right to life an equally important facet of that right is the right to
livelihood because, no person can live without the means of living, that is, the
means of livelihood.”

6. That it is pertinent to mention here that Advocates in different states have
protested against the violation of Fundamental Right to livelihood which is causing
further violation of fundamental right to live with dignity and ultimately fundamental
right to life. There are reports wherein the Advocates have protested constitutionally
by sharing their photographs selling vegetables, driving E-rickshaw and mending
baskets. Some of them have even moved to their native villages and have started
doing conventional jobs while some are searching for part time engagements. There
are reports wherein several advocates have taken extreme steps like suicide.

7. That till today even after several representations to the concerned Ministry by
various organizations, advocates, Bar Associations etc. no financial help package is
issued by the Union of India to help the legal fraternity in these trying times.
Furthermore, since most of the advocates being professionals do maintain average
living standards and since ninety percent of them are above poverty line, the meager
helping amount of Rs. 5,000/- or Rs.10,000/- is draining and exhausting the Bar
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Councils financially and the same has even failed to address the financial difficulties
of Advocates. Bar Councils though, are face of the Advocates but due to financial
constraints are not able to extend meaningful helping hand towards its members and
in this manner, even their goodwill as an organised congregation of Advocates is at
stake. Able Advocates, Bar Associations and Bar Councils are also doing all the
possible effort to support the legal and para-legal community but unable to provide
any feasible help because of their limited capacities. Approaching different judicial
forums also turned out immaterial in terms of needed financial support from the
system.

8. That welfare Funds which are there to take care of contingencies is now under
gaze to fix loss of daily income of Advocates, and even if this fund is used up to the
last coin, it will not be enough to take care of the financial needs of an average
Advocate. So placing welfare funds to run household of Advocates won’t cause any
benefit to us as a community rather will pull the financial security which otherwise
Advocates have in case of any health emergency.

9. That Advocates don’t get fixed salary like the Government employees in the
sector but no one has bothered to give a thought to the financial hardships being
faced by a common advocate in these hard times, in spite of being an officer of the
Court.

10. That in the lockdown the Government has extended all kinds of help to labourers,
constructions workers, auto rickshaw drivers etc. Free ration/provisions is being
provided to people belonging to below poverty line and other people whose
circumstances are warranting for. Budding entrepreneurs and startups are given
loans, wherein the Government has stood up as surety or sharing the burden of
interest by standing at the same pedestal where the borrower is standing. Needless
to say the Government has allocated budget of thousands of crores for the same and
as a responsible component of society we as a community, appreciate the same.

11. That the Government is doing all possible efforts to stop the organised/
unorganised sector bleed financially and in that direction the Ministry of Home Affairs,
Government of India vide Order dated 29.03.2020 (Ref : 40-3/2020-DM-I directed the
State / UT Authorities are to take necessary action and to issue necessary orders to
their District Administration / Police Authorities to ensure that all the employers, be it
in the industry or in the shops and commercial establishments, shall make payment
of wages to their workers, at their work place on the due date, without any deduction
for the period their establishments are under closure during the lock down.

12. That in addition, Ministry of Labour & Employment, Government of India vide its
letter dated 20.03.2020 has advised all the employers of Public / Private
Establishments not to terminate their employees, particularly casual or contractual
workers from job or reduce their wages. Since the order dated 29.03.2020 has been
issued by the Home Secretary, Ministry of Home Affairs, Government of India while
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exercising the power conferred under Section 10(2)(I) of Disaster Management Act
2015 (“DMA”) acting in the capacity as Chairperson, National Executive Committee, it
is binding upon all concerned. Section 10(2)(I) of DMA empowers National Executive
Committee to give directions to the concerned Ministries or Departments of the
Government of India, the State Governments and the State Authorities regarding
measures to be taken by them in response to any threatening disaster situation or
disaster.

13. That loan may also be given on personal guarantee of the advocates by taking
corporate guarantee from Bar Council of India or from respective State Bar Councils.
The Government may also direct NATIONAL CREDIT GUARANTEE TRUSTEE
COMPANY (‘NCGTC'’ for brevity) by adding advocates also as one of its category to
the existing schemes like Skill Development; Education loans; Factoring; Micro Units
and Standup India for providing such loans under this scheme through suitable
channels. These schemes are guaranteed by Emergency Credit Line Guarantee
Schemes (ECLGS) which is launched by Government of India as special scheme in
view of COVID — 19 crises. In addition to these above the Central Government can
also extend health insurance coverage to all advocates as part of Ayushman Bharat
Scheme and amidst this COVID-19 crisis, it may be very much useful for advocates
and their families.

14. That one of the leading organisation of the lawyers, “The Akhil Bhartiya Adhivakta
Parishad” has passed a resolution demanding the central government to
issue appropriate directions tothe Nationalised Banks to provide loans at
concessional rate of interestto the needy advocates to mitigate the hardships due to
Corona. The said organisation in its National Executive Meeting has adopted two
resolutions to bring the plight of the advocates on surface. It has been stressed in the
resolution that lawyers are hailed as the defence of social order and Justice and this
very community is finding it difficult to sustain itself. The entire community, especially
lawyers practicing before the trial courts are facing serious financial crisis due to
Covid 19. That the resolution further demands the central government to allot and
transfer sufficient amount to Central Bar Council for providing financial assistance to
needy lawyers. It also demands the state governments which have not provided any
money to state bar council till today, to extend financial assistance to lawyers and
immediately disburse sufficient amount to the respective state bar councils for such
financial assistance. ABAP also highlighted the issue of lack of medical facility in the
Court premises and as a result of which some lawyers and their staff have lost their
precious lives. ABAP demanded for the establishment of medical dispensaries at all
Courts including the High Courts.

15. That further in a petition filed before the Hon’ble Supreme Court of India it has
been prayed to direct the competent authority to prepare a "uniform national level
scheme” under Advocates' Welfare Fund Act 2001 to deal with the situation like
corona virus pandemic. The petition alleged that the Ministry of Law & Legal Affairs,
which is primarily responsible for the effective establishment of the judicial setup in
the country, has remained a "mute spectator" over the troubles being faced by the
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lawyers and till date it has not taken any action.

16. That further the Bar Council of India has also moved to Supreme Court for
seeking direction that the Government may grant to the advocates, interest free
loans.

17. That the non-inclusion of the Advocates community in any kind of schemes
launched by the Union of India under the Disaster Management Act amounts to
violation of right to life and livelihood of around 15 lacs advocates families.

In the above mentioned facts and circumstances the signatories of this Petition
request your learned good office to formulate a uniform policy to facilitate the
practicing advocates as certified by the respective Bar Councils, Bar Associations/
Judicial Officers (Registrars in the case of High Courts) for providing loan up to Rs.
5,00,000/- (Rupees Five Lakh Only) payable in 36 equal monthly installments after
moratorium period of one year, by exercising your extraordinary power under the
Disaster Management Act, 2015.

Further we request your learned good office to formulate scheme to provide
infrastructural backup like Modern Gadgets/ laptop/tablet/ good speed wifi/good
bandwidth etc. to different Bar Associations to place the same in Lawyers Common
Room so the advocates who do not have technical infrastructural support in their
office may use the same adhering to all other precautionary measures of social
distancing and we further request you tostart the physical filing of
cases/application/petition along with online filing throughout nation and relook the
technical accuracy of Virtual Court hearings and make the same more user friendly
for the advocates and litigants in general.

Regards:

Advocates of Bharat

CC for your kind information and necessary action, please:
1. Hon’ble Minister of Finance, Govt. of India
2. Hon’ble Minister of Law and Justice, Govt. of India
3. Dr. P K Mishra, Principal Secretary to the Hon’ble Prime Minister of India
4. Executive Chairman, National Disaster Management Authority, Govt. of India
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Enclosures:
1.
https://m.timesofindia.com/india/rich-lawyers-not-willing-to-help-poor-colleagues/amp articlesh
ow/76365163.cms
2. The Advocates Association, Bangalore (AAB) has addressed a letter to the Chief Justice of the Karnataka
High Court, Abhay S Oka highlighting the deplorable condition of lawyers in the state owing to the closure of
Courts amid COVID-19 pandemic. https://bit.ly/3d456EV
3.
https://www.barandbench.com/news/litigation/plea-in-sc-seeks-permission-for-lawyers-to-advert
ise-be-employed-on-retainers
4.
https://www.facebook.com/1029873177/posts/10220377238634286/?sfnsn=wiwspwa&extid=61
gxICxrShJpGRjH

5.
https://www.latestlaws.com/latest-news/covid-19-abap-passes-resolutions-demanding-centre-to-i
ssue-directions-to-nationalized-banks-to-provide-concessional-loans-to-advocates-in-need-and-s
eeking-basis-facilities-for-them/
6.
https://www.barandbench.com/news/litigation/supreme-court-issues-notice-to-bci-in-plea-seekin
g-permission-for-lawyers-to-advertise-be-employed-on-retainer-basis-during-covid-19
7.
https://www.barandbench.com/news/litigation/how-can-the-union-of-india-pay-compensation-to-
bar-clerks-sc-refuses-to-entertain-plea-for-compensation-by-sc-bar-clerks-association
8. Lawyer chucks gown, dishes up paani puri -
https://www.newindianexpress.com/states/karnataka/2020/jul/17/lawyer-chucks-gown-dishes-up
-paani-puri-2170901.html
9.
https://mumbaimirror.indiatimes.com/mumbai/civic/battered-by-lockdown-lawyers-leave-the-cit
y-with-labourers/articleshow/76348838.cms
10.
https://timesofindia.indiatimes.com/city/rajkot/lawyers-protest-bci-rule-by-selling-veqgies-outsid
e-court/articleshow/76538916.cms
11.
https://mumbaimirror.indiatimes.com/coronavirus/news/lawyer-dies-by-suicide-in-ulhasnagar/art
icleshow/76654591.cms
12.
https://timesofindia.indiatimes.com/city/chennai/covid-forces-advocate-a-first-gen-graduate-back
-to-weaving-baskets/articleshow/76241456.cms
13.
https://indianexpress.com/article/cities/delhi/amid-pandemic-courts-restrict-functioning-till-july-
31-many-lawyers-head-home-in-search-of-work-no-cases-since-march-6511330/
14.https://m.facebook.com/story.php?story fbid=131908221900068&id=109270907497133https
://m.facebook.com/story.php?story fhid=588999972041358&id=100027940821871
15.
https://www.hindustantimes.com/delhi/hc-lawyer-commits-suicide/story-e84wcwNQkaOmbQvP

pskSjl.html
16.

https://www.news18.com/news/india/depressed-over-losses-during-lockdown-thane-lawyer-kills
-himself-2689167.html
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Signatories of this Petition:-
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Meera Khadakkar

Archana Pathak
Dave

B.Kavita Yadav
Vandana Mehta

Laishram Sanjeeka
Devi

K. R. Ambili

Barnali Saikia
Burman

G Padmavalli
Hinti Jeram

Adv. Anuradha
Gayan

Rani Singh
Poonam Thakur
Annpurna Tiwari
Bhakti Upadhayay

Pratima N. Lakra

Priyanka Pundalik
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Krishna Raval

Meenu Sharma
Geeta Kaundal

Sushma Sharma
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1953/99
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K/61/1997
289/18
k/956/2006
608/1993
Mah/1871/1995
193/93
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O- 77/2005

K/692/1999

R/764/94
D/436/2007

Ms 723/1992
Ap/2114/1999

433/1998
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Up/9444/01
WB/ 176/1990
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AP 1437/2008
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Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes



69

70
71

72
73

74

75

76

77
78

79

80

81

82

83

84

85

86

87

88

89

90

91

92
93

94

Minati Deka

Usha Das
Sristy mitra

Anupama Baruah
Deepanjalee Das
Barman

Priti Bhura

Nupur Sarkar
Pathak

DIPANJALI
BORPUJARI
Kaberi Deka
RITAMANI
GOSWAMI

JAYASHREE
DUTTA

Ms. Baby Devi
Bonia

Dhrismitha
Goswami

Kuldip Malakar
Nilakhi Devi
Karabijyoti Saikia
Sonali Talukdar

Eliza karbari

Rumki karmakar
Susmita kar

Shankar Prasad
Bhattacharjee

Sushil pandiya

Dhanraj Pandiya

Sabina yesmin
Priyakshi Hazarika

DEBABRATA
BANERJEE
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652 of 2003-2004

519 of 2000
309/2013

1308 of 2010
162 of 1994

1687 of 2013-2014

974/1999-2000

198/2002

243 of 2003
399/2001

784 of 2002---2003
485/2017

291 of 2003

631 of 2002

728 of 2008
1224/2010

1903 of 2011-12
1816 of 2011-12
542/2016
1261/2007
38/2000

1248 of 2014-15

487 of 2008

1082 of 2018
118 of 2018

1844 of 2010-11

Mangaldai

Guwabhati

Nagaon Bar
Association

Mangaldai
Guwabhati

Silchar
Goalpara
GUWAHATI

Guwabhati
GUWAHATI

Guwahati
New Delhi
Guwahati
Goalpara
Mangaldai
Mangaldai
Mangaldai
Guwahati
Goalpara
Goalpara
GUWAHATI
Goalpara

District Judiy Goalpara

Goalpara
Jorhat

GUWAHATI

Assam

Assam
Assam

Assam
Assam

Assam

Assam

Assam

Assam
Assam

Assam

Assam

Assam

Assam

Assam

Assam

Assam

Assam

Assam

Assam

Assam

Assam

Assam

Assam
Assam

Assam

Yes

Yes
Yes

Yes
Yes

Yes

Yes

Yes

Yes
Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
Yes

Yes
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95

96
97

98

99

100
101
102
103
104
105
106
107
108
109
110
111
112
113
114
115
116
117
118
119
120
121

122

Rashmi Rekha
Baruah

Kuntala Hazarika
KARANJIT KAUR

Dipannita KP
Bharali

Archana
Manas Prakash
Mala sinha

Sudha Ambastha

Shyamashree
Chandra

Mrs.Archanna sinha

Vimleshwari
kumari sinha
Ranjana kumari
Lavanya verma
Amrita singh
Sushma Kumari

Kashyap katyayani

Suprabha kumari
Bibha kumari
Pallavi lala
Harendra Kumar
Tiwary

Nutan sahay
Ratna Kumari
Bandana singh
Indira kumari

Ashwini Kumar Rai

Rashmi Tiwari

Sharmila Kumari

Shobha kumari

WWW.LIVELAW.IN

1061 of 2009-10

1024/2006

1077 OF 2006 - 07

788 /2007
1380
D/175-2009
2583/2003
2543/1995
1929/07
5852/99
543/12
E.N-1650/2003
429/02
484/2008
1497/2016
BR/244/2016
BR 1293/18
2657/95
2327/2011
AOR 00555
5115/ 1996
1063/91
585/2010
797/2003
3214/1995
2238/2009
2385/1995

2165/04

Jorhat

Sivasagar
GUWAHATI

Jorhat

Patna
Patna
Civil court katihar

Patna High Court
Buxar

Patna High Court
Katihar

Begusarai
Bhagalpur
Bhagalpur
Sitamarhi
Sitamarhi, Bihar

Bhagalpur

Jamui

Patna

Patna High Couirt,
Patna.

Patna

Patna high court
Patna high court
Patna High Couirt,
Patna

Patna high court
Patna Highcourt Patna
Munger Civil Court

Civil court munger

Assam

Assam
Assam

Assam
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar

Bihar

Bihar

Yes

Yes
Yes

Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes

Yes

Yes
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123
124
125
126
127
128
129
130
131
132
133
134
135
136
137
138
139
140
141
142
143
144

145

146

147

148

149

Babita kumari
ASHA KUMARI
Rani Kumari

Shivani kumari
PRITI KUMARI
REEMA KUMARI

Krishna Bihari
Mamta Singh
Dhirendra Singh
Sunil Kumar Singh

Tejasvita Radha
Sushma kumari
Minu Sinha
soni kumari

Adv kumari
Priyanka sinha

Sulekha Kumari
manjula kumari
Jaya verma

Prem Kumari Jha
Prita kumari
Kanchan kumari

Manju kumari

Radha Kumari

SADHANA
KUMARI
Vibha kumari

Madhuri kumari

Shobha torane

WWW.LIVELAW.IN

3947/95
1271/2010
456/2008
1847/18
325/2017
1467/2012
BR/877/19982
669

1289/93
378/88
br1241/13
1731/2016
1716/2012
BR/1886/2013
250/10
650/2012
2595/10
2429/10
10172/96
2201/2003
BR/1519/2016
2449 /95

BR281/2015

BR/19/2017

95/06

2400/1992

AP/1964/2007

Naugachia
Katihar

District Court Buxar

,Bihar

Jahanabad
BUXAR

BUXAR (civil court)

Patna
Bhabua
Patna
Lakhisarai

bihar sharif
Bhojpur

Patna

patna high court
Biharsharif Nalanda

Bihar sharif
bihar sharif

Bihar sharif ,Nalanda

Dumra,Sitamarhi

Civil court bihar sharif

Dumra, Sitamarhi

Civil Court Chapra
Bihar

ARABAR civil court

ara bhojpur bihar

JAMUI

Civil court Bihar Sharif

(nalanda)

Patana high court,and

Buxar civil court
-Buxar

Jaggaiahpet

Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar
Bihar

Bihar

Bihar

Bihar

Bihar

Bihar

Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes

Yes

Yes

Yes

Yes

Yes
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150
151

152
153
154
155
156

157
158
159
160
161
162

163
164
165
166
167

168
169
170
171
172
173
174
175
176
177
178

179

Adv.jyoti kumari
POONAM
THAKUR
Amanpreet Nagra
Ruchita garg
Monika kondal
Namita Kandhari
Hardeep Kaur

Sangeeta
Hemlata Issar
Anju Rathore
Priyanka katoch
Sweeta Saili
Rachna Rudra

Dr. Pritika
Pratibha bhandari
Sonia

Divya

Anshul Agnihotri

Sudha

Rupali

Gitanjali Wadhwa
Sumit Jain
Ambika Sood
Archana Soni
Reena Choudhary
Surabhi Kaushik
Anju Goyal
Amrita Nagpal
Priyanka

Baani Chhibber
Mahajan

WWW.LIVELAW.IN

P/6459/2018
P1010/12

P-2747/16
P11/2016
Him/287/17
P/1712/2007
P/3090/2016

2585/12
P/1138/2006
P/1436/2004
PB/1203
P847-A/1994
P-367-2011

P/1137/2009
P/554/2004
P/2438/11
P-2078/2009
PH/2781/2019

PH/4286/2019
P-1680/2014
p/4081/2018
P/158/2003
P973/2000
P/800-A/1999
3851/2009
P/3179/2016
p/451/2002
P/2043/09
Him/4/14

P/2293/2016

Chandigarh
Chandigarh

Chandigarh
Chandigarh
Chandigarh
Chandigarh

District Court complex

Chandigarh

Chandigarh
Chandigarh
Chandigarh
Chandigarh
Chandigarh

Punjab and haryana

high court bar
association,
chandigarh

Chandigarh
Chandigarh
Chandigarh
Chandigarh

Punjab and Haryana

High court
,Chandigarh

Chandigarh
Chandigarh
Chandigarh
chandigarh
Chandigarh
Chandigarh
Chandigarh
Chandigarh
chandigarh
Chandigarh

Pb @ Hr Distt Courts

Chandigarh

Chandigarh
Chandigarh

Chandigarh
Chandigarh
Chandigarh
Chandigarh
Chandigarh

Chandigarh
Chandigarh
Chandigarh
Chandigarh
Chandigarh
Chandigarh

Chandigarh
chandigarh
Chandigarh
Chandigarh
Chandigarh

Chandigarh
Chandigarh
Chandigarh
Chandigarh
Chandigarh
Chandigarh
Chandigarh
Chandigarh
Chandigarh
Chandigarh
Chandigarh

Chandigarh

Yes
Yes

Yes
Yes
Yes
Yes
Yes

Yes
Yes
Yes
Yes
Yes
Yes

Yes
Yes
Yes
Yes
Yes

Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes

Yes
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180

181

182
183
184
185
186

187

188

189

190

191

192

193

194

195

196

197

198
199
200
201
202
203

204

Kailash Ahlawat

Vibha tewari

NIDHI GARG
Rajni Gupta
Palika Monga
Gaganpreet kaur
Shubhra

Priyanka thakur

Charu sharma
EKTA SHARMA

Harsh Rekha
Kapoor

Nidhi ayer
Preeti Kalia
Anu dhiman
EKTA KALIA
ARORA

Kulwinder Kaur

ARCHANA
SHARMA

UPASANA
DHAWAN

Ashutosh Seth
Sushila Bhardwaj
Gehna

Dipti toni
vijayata sharma
Bhavana Datta

Arti Rampal

WWW.LIVELAW.IN

PH1874/2019

P/468/2003

P/40/1999
933P/92

P928/98
P/222/2008
P/1260-1-A/2000

Him/267/2002
P/3246/2010
P/2015/2056
1211/98
P/986/2006
P/2898/2013
P/675/2013

2276/2014

1644

F/429/401/02

P/1465/2007

PH/2324/2019
P/1103/2005
P11322009
3979/2017
P/1714-A/2006
HIM/39/1999

1570/A/2002

Punjab & Haryana
High Court

Punjab and Haryna
high court,Chandigarh

Chandigarh
Chandigarh
Chandigarh
Chandigarh
Chandigarh

Punjab and haryana
high court

Chandigarh
CHANDIGARH

Chandigarh

Chandigarh
Chandigarh
Chandigarh
chandighar

Punjab and harayana
high court

Chandigarh & punjab

Punjab & Haryana
High Court,
Chandigarh

Chandigarh
Chandigarh
Chandigarh
Chandigarh
Chandigarh
CHANDIGARH

Chandigarh

Chandigarh

Chandigarh

Chandigarh
Chandigarh
Chandigarh
Chandigarh
Chandigarh

Chandigarh
Chandigarh
Chandigarh
Chandigarh
Chandigarh
Chandigarh
Chandigarh

Chandigarh

Chandigarh

Chandigarh

Chandigarh

Chandigarh
Chandigarh
Chandigarh
Chandigarh
Chandigarh
Chandigarh

Chandigarh

Yes

Yes

Yes
Yes
Yes
Yes
Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
Yes
Yes
Yes
Yes
Yes

Yes
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205
206
207
208
209
210
211
212

213
214

215

216
217

218
219
220

221

222
223
224
225
226

227

228
229

230
231
232
233
234

235

Safia Gupta
Kamla Malik
Gurmeet kaur
Saloni Sharma
Aditi Girdhar
Shivani Sharma
Ambika Luthra
Ranjana Shahi

Navneeta pandey
Pushpa Devi
Jaiswal

kumari Lalitesh
meshram
Savita awasthi
Vimla tandi

Upasana Mehta
Reena jain
Parwati
suryawanshi

Sunita thakur

sunita singh
Sneha jaiswal
Nirmala sahu
Maisteen Malti
Preetam kaur

Beena sahu

Supriya Upasane
Sarita Sahu

Shobha kashyap
Shampa Saraf

K. Radhika
Draupati Kashyap
RAJSHREE
PRASAD

Nandkumari
gandharw

WWW.LIVELAW.IN

D/3903-B/2010
P/10 0f2005
P/1296/2000
P/922/1994
P-1366/2008
P/1031/2008
P/1817/2001
788/1991

769/79
1375/1988
C.G111/11

CG12/2013
CG/845/07

CG48/2010
117/2015
Cg/377/2012

1752/95/advocate
2085/96
CG/469/01
2760/96
252/2011
Cg124/2005
1009/AD/1993

407/13

C.G./337/2019/ADV

Cg/307/2006
1797/00
844/2019
Cg0395
689/2009

483/2011

Chandigarh
Chandigarh
Chandigarh
Chandigarh
Chandigarh
Chandigarh
Chandigarh

Punjab and Haryana

High Court

Bilaspur
Chirmiri

Bilaspur Dist court

Kabirdham
Distric court raipur

Bilasur
Mahasamund
Bilaspur

Bilaspur

bilaspur

Bilaspur

Raipur

Bilaspur
Jagdalpur (bastar)

RAINNDGAON

Bilaspur
Baloda Bazar

Bilaspur
Bilaspur
Bilaspur
Lormi
BILASPUR

Bilaspur

Chandigarh
Chandigarh
Chandigarh
Chandigarh
Chandigarh
Chandigarh
Chandigarh
Chandigarh

Chattisgarh
Chattisgarh

Chhatisghar

Chhattisgarh
Chhattisgarh

Chhattisgarh
Chhattisgarh
Chhattisgarh

Chhattisgarh

Chhattisgarh
Chhattisgarh
Chhattisgarh
Chhattisgarh
Chhattisgarh

Chhattisgarh

Chhattisgarh
Chhattisgarh

Chhattisgarh
Chhattisgarh
Chhattisgarh
Chhattisgarh
Chhattisgarh

Chhattisgarh

Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes

Yes
Yes

Yes

Yes
Yes

Yes
Yes
Yes

Yes

Yes
Yes
Yes
Yes
Yes

Yes

Yes
Yes

Yes
Yes
Yes
Yes
Yes

Yes
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236
237

238
239
240
241
242

243

244

245

246
247
248
249
250
251
252

253

254

255
256
257
258
259

260
261
262

263
264

parveen bano
Preeti wankhede

Anju Sharma

Anju Sharma
vanshika

Rashmi Singhania
Saraswati bhardwaj

Reeta puniya

Suresh Chand Goel
MADHU MITTAL

Suman

Archana Sharma
Adv Annu Singh
Kirti Madan
Neema gupta
Mansa Singn

Uma Prasuna Bachu

Manishi Heet Bisht
Leela Pujari

Santoshi Nautiyal
Babita Chodhary
Indu Aggarwal
Anubha thakur
Archana Gaur

Veena Kalra
Suman Chauhan

Madhvi
kulshreshtha Deva

Anubha Bhardwaj

SWATISMITA
PATI

WWW.LIVELAW.IN

3329/98
2947/96
26/10/96
D-1872
D-173/1999
D/4167/17
D/2043/2006
D-747/2004

date

D/1885/2018

D/302/2012
D 217/2001

D/942/10
Up4758/2004
D/933/2011
D-919/2011
D/3114/2019
D/2520-B1999

Bar council Of Delhi,
D/2637-C/2012

D/4801/2010
MAH/113/1976

S1260
D/2109/05
D/2448/2015
D2738/06
D/210/2005

D-963/92
D826/97
D-1147F/1994

D 842/ 2000

SCBA/2317/P/178/0
S

janjgir
Jagdalpur

Delhi
Delhi
delhi
New Delhi
Delhi

Delhi /District court/
High court

Delhi
DELHI

Delhi
Delhi
Delhi
Delhi
Delhi
Delhi
Delhi

Delhi
New Delhi

Dwarka

Tiz Hazari

Delhi

Delhi

Delhi High Court

New Delhi
Delhi

Karkardooma court
Delhi

Delhi
NEW DELHI

Chhattisgarh
Chhattisgarh

Delhi
Delhi
Delhi
Delhi
Delhi

Delhi

Delhi
Delhi

Delhi
Delhi
Delhi
Delhi
Delhi
Delhi
Delhi

Delhi
Delhi

Delhi
Delhi
Delhi
Delhi
Delhi

Delhi
Delhi
Delhi

Delhi
Delhi

Yes
Yes

Yes
Yes
Yes
Yes
Yes

Yes

Yes

Yes

Yes
Yes
Yes
Yes
Yes
Yes
Yes

Yes

Yes

Yes
Yes
Yes
Yes
Yes

Yes
Yes
Yes

Yes
Yes
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265
266

267
268
269

270
271

272
273
274

275

276

277
278
279

280
281

282
283
284

285
286
287
288
289
290
291
292
293
294
295
296

Renu

Tanuja Manjari
patra

Lalita

Akriti Gautam
Ridhima Gaur

Kiran singh
Seema Sharma

Rekha Pandey
Sumedha Sharma

Jayprakash Somani

Nisha
Madhu Sharma

Jyotsna Kaushik
Divya Jyoti singh

Dr Mrs Vipin Gupta

Jaya Sharma
Radha Singh
Dhauni

Kiran Bala Sahay
Sangeeta Gupta
NIDHI JHINGAN

Mamtesh Sharma
Rupali kapoor
JYOTI

Sharmeen Zehra
Seema Patnaha
Megha Batra
Yamini Nijhawan
Hema

Sonia Mathur
Prerna

Savita Singh

Manpreet Kaur
Ahuja

WWW.LIVELAW.IN

D/2086-A/2018
0O/397

D/3105/2013
D/2843/18
D/4832/2015

D/629/92
D/2456/99

D/201/1977
D/526/1991
MAH/1281/1989

D/3149/2013

D-2136/05

D 465/89
D-2170/2008
D-249B/1985

D/5055/2019
D 1509/2003

581/1988
D/3639/2009
D/3494/2016

D/1643/2007
D -858/2011
D/2610/2014
D-1021/15

UP /2790/2011
D/3083/2013
D-6173-2018
D/1196/2001
D/320/90
D/544-A/2001
D/3320/1999
D/5176/2017

Delhi
Delhi

Delhi
Delhi
Delhi High Court

Delhi
South West Delhi

Delhi
Delhi
New Delhi

Saket Court, Delhi

District courts and
High court

New Delhi

Delhi

Delhi

Delhi
Delhi

New Delhi
New delhi
DELHI

Karkardooma
Delhi
Delhi
Delhi
New Delhi
Delhi
Delhi
Delhi
New Delhi
Delhi
New Delhi
New delhi

Delhi
Delhi

Delhi
Delhi
Delhi

Delhi
DELHI

Delhi
Delhi
Delhi

Delhi

Delhi

Delhi
Delhi
Delhi

Delhi
Delhi

Delhi
Delhi
DELHI

Delhi
Delhi
Delhi
Delhi
Delhi
DELHI
Delhi
Delhi
Delhi
Delhi
Delhi
Delhi

Yes
Yes

Yes
Yes
Yes

Yes
Yes

Yes
Yes
Yes

Yes

Yes

Yes
Yes
Yes

Yes
Yes

Yes
Yes
Yes

Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
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297

298

299
300
301
302
303

304

305
306

307
308
309
310

311

312
313
314
315
316
317
318

319
320
321
322
323

324
325
326
327
328
329

Sheetal
Raghuvanshi

Nemi Nath
Chaturvedi

Nisha

Ankita Wadhwa
Sonia Rana

Mamta Chandel
Rupinder Pal Singh
Simak

NUTAN KUMARI

Reena Bajaj
sneha kalita

Vidya Pawar
Rupam Kumari
Surbhi Saxena
SAHIBA

Sampa Sengupta
Ray

Mridula kumari
Reetu sharma
Mrs Sarbani Kar
Vishakha mittal
Usha Yadav
Adv.Drishti
Kusum Kumari

Pukhraj

Isha

Monika Singh
Manju Singh
Shrabani
Chakrabarty
Annwesha Deb
shashi Bala
Ritu lavania
Benazeer parveen
Inderjeet Kaur
Suman Lata
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D/805-A/2006

D/3-A/1993

D/1683/2013
D-4553/18
D/6869/2019
D/1606-C/2004
D/2177/2009

D/4035/2012

D/2613/2013
Assam/411/2005

Mah/6444/2008
D/6849/2017
D/1700/2014
D/5196/2017

D-1359 A/2006

D/2434/08

D 4597/16
D/512- A/1995
D/2689/2014
D/1468/13
D/3921/2014
D/822/03

D/1141/11
D/2470/13
3136/2015
D/2198/2012
D1342/1995

D/2443/2011
D/9234/2018
D/8628 2018
D/7471/2019
D/2217/2009
D/75/2019

Delhi
New Delhi

Delhi
Delhi
New Delhi
New Delhi
New Delhi

New Delhi

Delhi
Delhi

Delhi

Dwarka

DELHI

Tis Hazari Court,Delhi

New Delhi

Delhi

Kkd(delhi)

Delhi

Delhi

Delhi

Delhi

Saket court new delhi

Delhi
Delhi
Delhi
New Delhi
New Delhi

New Delhi
DELHI
Delhi
Delhi

New Delhi

Karkardooma court
Delhi

Delhi

Delhi

Delhi
Delhi
Delhi
Delhi
Delhi

Delhi

Delhi
Delhi

Delhi
Delhi
DELHI
Delhi

Delhi

Delhi
Delhi
Delhi
Delhi
Delhi
Delhi
Delhi

Delhi
Delhi
Delhi
Delhi
Delhi

Delhi
Delhi
Delhi
Delhi
DELHI
Delhi

Yes

Yes

Yes
Yes
Yes
Yes
Yes

Yes

Yes
Yes

Yes
Yes
Yes
Yes

Yes

Yes
Yes
Yes
Yes
Yes
Yes
Yes

Yes
Yes
Yes
Yes
Yes

Yes
Yes
Yes
Yes
Yes
Yes
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330

331
332
333
334
335
336
337
338
339

340
341
342

343
344
345
346

347
348
349
350
351
352
353
354
355
356
357

358
359

360
361

362

Suman Lata Katiyar

Sulacha

Prerna Arora
Sakshi rathore
Manpreet Kaur
Palak Kharbanda
Mehak Rastogi
Neha Bhatia
SSYadav

RUMA PATHAK

Sonali Aggarwal
Jyoti Gandhi
RUCHI
KHURANA
Kanika sood
Shubhra Parashar
Sangeeta Indora
Rahella Khan

Pallav Gupta
Charu nagpal
Koplin kaur
Saroj Bidawat
Monika Chauhan
Jyoti kushwah
Monika singhal
Kajul Sharma
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Guijarat

Guijarat
Guijarat
Gujarat
Guijarat

Guijarat
Gujarat

Gujarat

Harayan
Haryana
Haryana
Haryana

Haryana
Haryana
Haryana
Haryana

Haryana
Haryana
Haryana
Haryana
Haryana
Haryana

Haryana
Haryana
Haryana

Haryana
Haryana

Yes

Yes
Yes

Yes

Yes

Yes

Yes

Yes
Yes

Yes

Yes
Yes
Yes
Yes

Yes
Yes
Yes
Yes

Yes
Yes
Yes
Yes
Yes
Yes

Yes
Yes
Yes

Yes
Yes
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632

633

634

635
636
637
638
639
640
641
642
643
644
645
646

647
648
649
650
651

652
653
654
655
656
657
658
659
660
661
662
663
664
665

Kritika Anand

Adv. Garima Walia
Rekha Devi

pardeep sheoran
nisha

Anjali

Nisha Gupta Adv.
Rakesh Dinodia
Malika Sheorain
Kavita Sharma
Doly

Sopnil Bhardwaj
Babli Panwar
Rita Nagpal
Adv Rajni
Aggarwal
Navraj shishan
Anita Devi
Ranjeeta
Priyanka Rani
Balwinder Kaur

AnuRadha
Suman lata
Rajni Chauhan
Anita

Luxmi Rani
Deepika

Kirti Singh
Reshma

Pramila bhardwaj
Pooja nagra
Vandana sharma
Neha Dhawan
Preeti Rana
Renu Tyagi
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PH/5799/2019

P/2874/2008
P/2947/2011

p/1311/2009
P/630/2017
PH4832/2019
P2712/12
P-3035/2009
P/30/2005
2255
P/4208/2016
P/999/2018
P1749/2010
P/1165/1995
P/3945/2015

P- 3197/2009
2318/2015
P/1642) 2001
P/3741/2017
P1334/03

P/1677/2008
P/3463/2007
P/669/2013
3888/2017
P/167/2007
4978/17
P/1418/98
P/3140/2016
P374/2015
P/596/14
R-928/2002
HR/445/2020
D/2196/2015
P/519-A-1/2005

District court yamuna
nagar , Jagadhri

Yamunanagar

District courts
kurukshetra
yamunanagar
kaithal
Kaithal
Kaithal
Bhiwani
Bhiwani

Jind

Kaithal
Kaithal
Bhiwani
Hisar

hisar

Hisar
Kaithal
Ambala
Panipat

Pb&Hry H
Court,Chandigarh

Bhiwani
Panipat
Ambala city
Kaithal
Hisar
Kaithal
Chandigarh
delhi
Panchkula
Panchkula
Hisar

Hansi
Karnal
Faridabad

Haryana

Haryana
Haryana

Haryana
Haryana
Haryana
Haryana
Haryana
Haryana
Haryana
Haryana
Haryana
Haryana
Haryana
haryana

Haryana
Haryana
Haryana
Haryana
Haryana

Haryana
Haryana
Haryana
Haryana
Haryana
Haryana
Haryana
haryana
Haryana
haryana
Haryana
Haryana
Haryana
Haryana

Yes

Yes

Yes

Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes

Yes
Yes
Yes
Yes
Yes

Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
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666
667
668
669
670

671
672

673

674

675

676

677

678

679

680

681

682

683

684

685

686

687

688

Renu Sharma
Reena devi
Adv. Kamlesh
Neena sharma
Shallu yadav
Anjana Rani

Smt. MUKESH
Tanwar Chauhan

Mamta Singla
Talwar

Dimple jain
Kumud Thakur
kamlesh kumari
shandil

KIRAN DHIMAN

Reeta Thakur

Laxmi

Rinku Kaul
Nisha kumari
Kiran Sharma
Priyanka Dhaulta

Meera devi

Advocate anita
kanwer

Sakshi thakur

Sneh negi

Arti Sood
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PH/6796/2019
4694/2017
P/203/206
P/23232017
P/2513/2018

P/5333/2018
P/2155/2006

P/385/99
P-95-1999
HIM/148/2008
HIM 62\1995

HIM 133/09

Him150/1995

138/11

HIM 52/1999
HIM/257/2011
80/2000
53/2000

HIM91/2005
HPHigh Court At
Shimla

HIM/241/2017

144/2017
HIM/132/2011

HIM/126/1995

Yamunanagar
/Jagadhri

Kaithal
Palwal
Kaithal
District court jagadhri

BHIWANI
Bhiwani

Chandigarh
Chandigarh

Solan

Shimla, high court

Shimla

hPHigh court and distt
Court SHimla

Shimla
Shimla
Kasauli
Shimla
Shimla

Shimla High Court

District Bar
Association Chakkar
Shimla

Shimla
Shimla

Palampur District
Kangra

Haryana

Haryana
Haryana
Haryana
Haryana

HARYANA
Haryana

Haryana

Haryana

Himachal
Himachal
Paradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Yes
Yes
Yes
Yes
Yes

Yes
Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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689

690

691

692

693

694

695

696

697

698

699

700

701

702

703

704

705

706

707

708

709

Pooja sharma
Bhavna Sharma
Shweta Sharma
Kum. Varsha
Thakur
SuchitraThakur
Sneh lata
Rekha Sharma
Priyanka Bisht

Bindeshwari

Sapna Thakur

Pramita Chaudhary

Shivani sharma
Preeti

Veerta Verma
Meena Kumari
Rajesh Kumar
Vikas Rajput
Monika Sharma
Latika Thakur
Poonam Rani

Reena thakur
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266Him2010

HIM/235/2011

HP/54/12

Him/255/2005

Him 447/1999

Him190/2001

HIM 123/98

HIM 158/13

HIM-402-2010

HIM/289/2015

HIM/85/2015

HIM/114 /2006

46/2015

HIM 90/1987

HIM/121/2000

HIM-234-2002

Him/93/2005

HIM/165/2015

Him178/99

HIM\481\2018

Him/148/2013

Shimla

Dehra

Sokan

Sarkaghat Distt. Mandi
Sunder nagar , mandi
distt .H.P

Hamirpur

Distt courts Hamirpur
Shimla

Shimla

Didtt.court shimla
Solan

Distt court kullu
Solan

Hamirpur

Mandi

SHIMLA

Shimla

Solan

Dharamsala

kasauli

Solan

Himachal
pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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710

711

712

713

714

715

716

717

718

719

720

721

722

723

724

725

726

727

728

729

730

Parul Verma
vandana kumari
Priya

Shallu sharma

Meera Verma
Chhaya Jaggi
Deepali Batta
Priyanka arya
Sunita Sood

Geeta Kaundal
Geetanshu

Meera Thakur
Sarvemangla Garg
Advocate suman
thakur

Archana gupta
Sandeepa Kumari
Deepali Arora
Sarita Jandial Gupta
Arti  Anand

Sania Mahajan

Paramjeet kour
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PB/290

HIM/229/2016

320/2017

HIM/251/2016

HIM/246/2014

HIM/238/2011

HIM/226/2010

HIM/386/2008

HIM/2/1990

Him125/2001

60/2018

HIM13/1996

Him337/2010

Him114/2000

531/94

1068/2003

1939/99

810

2092/2000

JK-354/09

2247

High court of Hp
shimla
Shimla

District court and high
court shimla

Shimla

Hamirpur

SOLAN

Solan

Shimla

DBA mandi
Shimla

Distt.court chakkar
shimla
Ghumarwin

Hp high court shimla
Jammu

Jammu

Jammu

Jammu

Jammu

udhampur

Jammu

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Himachal
Pradesh

Jammu &
Kashmir

Jammu &
Kashmir

Jammu &
Kashmir

Jammu &
Kashmir

Jammu &
Kashmir

Jammu &
Kashmir

Jammu &
Kashmir

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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731

732

733

734

735

736

737

738

739

740

741

742

743

744

745

746

747

748

749

750

Deepa Sharma
Neetika Bali
Monika thakur
Poonam Kaul
humera

Seema Anand
Manisha kohli
Chetna Manahs
Swati Chowdhary
Anuradha kaila

Neena Mishra

Nisha kangotra

Shashi kanta
Kounser ashraf
Luxmi devi khajuria
Divya Ojesvi

Radha Sharma

Adv. Simta Shan
Sharma

Anju sharma

Vandana sharma
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Jk-124

JK511

jk 534/2014
JK-799/2019
3589/28-12-2017
238

1778

JK625/2013
JK-793/29-12-2018
631/95

1780/97

Jk-1031/01.02.2011

Jk-43/13.03.2014
807/2005
Jk228/16
JK-317/2012
274/92
3680/24.04.2018
936

1777197

Jammu
Jammu
jammu
Jammu
jammu
Jammu
Jammu
Jammu
Jammu

Jammu

Jammu And Kashmir,

High court,Jammu

Jammu

Munsiff court bishnah

Anantnag

Jammu

JAMMU

J and K High Court,
Jammu

Jammu High Court

Jammu

Jammj

Jammu &
Kashmir

Jammu &
Kashmir

Jammu &
Kashmir

Jammu &
Kashmir

Jammu &
Kashmir

Jammu &
Kashmir

Jammu &
Kashmir

Jammu &
Kashmir

Jammu &
Kashmir

Jammu &
Kashmir

Jammu &
Kashmir

Jammu &
Kashmir

Jammu &
Kashmir

Jammu &
Kashmir

Jammu &
Kashmir

Jammu &
Kashmir

Jammu &
Kashmir

Jammu &
Kashmir

Jammu &
Kashmir

Jammu &
Kashmir

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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751

752

753

754

755

756

757
758

759
760
761
762

763
764

765

766

767

768

769
770

771

772

773
774

775

Minu sharma
Ekta Gupta
Advocate Nitu Rani

Niki Sinha
Suchitra Jha
Sunil Kumar

Nitu Sinha
Sweety sinha

Shalini Shahdeo
Shweta Singh
Aprajita Sinha
Dolly jha

Ayarma
Asha Kumari

Bakshi vibha
Preeti

Pummy jha
Nilu

Babita kumari

Kalpana
Shrivastava

Sunita Kumari
Sahni

Anita kumari

ANITA SINHA
B.KAMESHWARI

Anjana kumari
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S-102
39/2002
16/2011
2530/2000
1591/11990

1182/1991

5528/99
JH2890/05

Jh647/15
3988/2005
JH627/2019
634/10

8712001
JH441/13

Enrollment no.
2136/1992
2417/2000
4925/06

627/2012

3911/2005
2164/2003

Jharkhand 901/2002

JH403/2014

7553/96
540/88

4252/05

Jammu
Jammu
Dhanbad

Ranchi
Deoghar
Jharkhand High court

Ranchi

Hazaribagh bar
association

Jharkhand High
Court(Ranchi)

Ranchi
Ranchi
District court, Bokaro

Bokaro
Jharkhand High Court

Jharkhand High court,
Ranchi

Bokaro civil court
Bokaro Steel City

Deoghar civil court

Bokaro
bokaro steel city

Dhanbad
Bar association Dumka

DUMKA
Jamshedpur

Jharkhand High court
Ranchi

Jammu &
Kashmir

Jammu &
Kashmir

Jharkhand
Jharkhand
Jharkhand
Jharkhand

Jharkhand
Jharkhand

Jharkhand
Jharkhand
Jharkhand
Jharkhand

Jharkhand
Jharkhand

Jharkhand

Jharkhand

Jharkhand

Jharkhand

Jharkhand
Jharkhand

Jharkhand

Jharkhand

Jharkhand
Jharkhand

Jharkhand

Yes

Yes

Yes

Yes

Yes

Yes

Yes
Yes

Yes
Yes
Yes
Yes

Yes
Yes

Yes

Yes

Yes

Yes

Yes
Yes

Yes

Yes

Yes
Yes

Yes
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776

77

778

779
780
781
782
783
784

785

786

787

788

789

790

791

792

793

794

795
796

797
798
799
800

801
802

803

Amrita kumari
Kavita jha
Archana Kumari

Priti

Shilpi Sandil
Mandeep Reen
Rekha

Priya

Komal prakash
reddy

Hampali Nagamani
Archana B K

Manjula M
Mukta Jahagirdar
Tahira Shaikh
Sneha vithoba
savant

Saraswati hegde
Vijaya mala sm
Pushpalatha U.K.

SMITHA.B

G Bhagya

Vaijusha Adake
Advocate

Poornima J
Savita shivapuji
Sumangala Hegde

Geetha H.R

Sunita
Gowri Shenoy

Grandhi swathi
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378/2000
Jh1486 /1989
1936/03

Ih197/18
214/2011
1851 of 1999
2323[1999
2899/2010
330/2018

128/1993
KAR/3223/2006
KAR9142003
KAR865/91
Kar/3521/99
KAR/1038/01
Kar1006/1994
1160/95

KAR 408/89

KAR1715/2002

Kar 2277/2006
KAR/2216/1995

Kar/1249/2009
Kar/16/2008

Kar 262 of 2002
KAR No 1890/2005

33712017
1387/2005

KAR/1572/2013

Jharkhand High
court, Ranchi

Deoghar civil court
Bokaro Steel City

Ranchi
Ranchi
Jammu
Davanagere
Bangalore
Belagavi

Davangere
Puttur, D.K,

Shivamogga
Shivamogga
Belgaum

Belagavi city

Sirsi
Davanage re

Mangalore, Dakshina
kannada District

Mangalore ,D.K

Hassan

Chikodi, Dist
Belagavi,

Hosapete
Belagavi
Banglore

Hubballi

Vijayapur
Dakshina Kannada

chickballapur

Jharkhand

Jharkhand

Jharkhand

Jharkhand
Jharkhand
Jharkhand
Karanataka
Karanataka
Karanataka

Karanataka
Karanataka
Karanataka
Karanataka
Karanataka
Karanataka
Karanataka
Karanataka
Karanataka

Karanataka

Karanataka
Karanataka

Karanataka
Karanataka
Karanataka

Karanataka

Karanataka
Karanataka

Karanataka

Yes

Yes

Yes

Yes
Yes
Yes
Yes
Yes
Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
Yes

Yes
Yes
Yes
Yes

Yes
Yes

Yes
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804
805
806
807
808
809
810
811

812
813

814

815
816

817

818

819

820
821
822
823
824

825
826

827

828

829
830

Latha. N

Deepthi Divya
Prakash

Bhagya Lakshmi.S

Jayashree
Deshpande R
Kshama Nargund
Asha G

Aarti Varma
Bhagyashri Patil

Dakshayini. G
Chandrika Kubasad

SACHIN V
SARDESAI
Bhanusree
Bhagyashree M
Arbatti

R. MADHAVI

Sarita Shreyakar

AKSHATA
SANJAY
BANDEKAR

Amrutha C V
Bharati N Gujar
KAVITAS.
JADHAV
kanyakumari s
myageri

Rashmi S.Kulkarni

Anubha
Mamata V
Hiremath

Padmajarani

Shashikirana Naik
PRATHIBHA.
Smitha K B
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KAR/1114/2018
Kar 1345/19
Kar 2049/2010
KAR/226/96
1512/2008

K AR 1043/16
KAR/2014/13
KAR/2104/2017

1555/95
Kar 1428/2015

KAR/1091/2009

AP1319/2003
KAR686/2005

KAR/2281/2012

KAR/920/2016

KAR/2209/2012

KAR1500/95
3515/1999
KAR/1344/2012
261/2018
1865/2017

KAR509-A/99
KAR/3049/2008

KAR4182/1999

KAR/3311/05

K/174/2003
K/118/98

Devanahalli
Bangalore
Bangalore
Bangalore
Bangalore
Mangalore
BENGALURU

Belgaum

Bangalore
Hubballi

DHARWAD

Bangalore
Hubballi

BANGALORE
Belgaum

BELGAUM

Sagar
Tq.Bilagi
DHARWAD
dharwad

Hubli

Bengaluru
Hubli Dharwad

Hubballi
Sirsi

KANNUR
Thrissur

Karanataka
Karanataka
Karanataka
Karanataka
Karanataka
Karanataka
Karanataka

Karanataka

Karanataka
Karanataka

Karanataka

Karanataka
Karanataka

Karanataka

Karanataka

Karanataka

Karanataka
Karanataka
Karanataka
Karanataka

Karanataka

Karanataka
Karanataka

Karanataka

Karanataka

Kerala
Kerala

Yes
Yes
Yes
Yes
Yes
Yes
Yes

Yes

Yes
Yes

Yes

Yes
Yes

Yes

Yes

Yes

Yes
Yes
Yes
Yes

Yes

Yes
Yes

Yes

Yes

Yes
Yes
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831
832
833
834
835

836

837
838
839
840
841
842
843

844
845
846
847
848
849
850
851
852
853

854
855

856
857

858
859
860
861
862

863

864

Shyma. V.V
Laila sunil
Sandini. G
Adv Lekha .R

Greeshma.Shanmuk

han.S

BITTY SUDHEER

Manjula K
Beelamma A P
Priya

Anupama Sibi
Adv. K P Sheeba
Renu. G. Pillai

ADV Ambika A C

SABITHA. P

P. Usha

Adv. Rashmi KR
Resmy. S
Renjini.C.R
RATHI. K. A
Radhika. C. R.
THEERTHA. S
Sujamol.M
Sheenamol
Varghese
Remya

Adv. P. C.
Manjusha
Sreelekshmi. N
Sreeja j chandran

Nidhi R

Gayathri S M
Adv Ameera.A.K
Susmitha K P
Swathi MS

Radhika P Gopinatj

Adv.Ajitha Anand
Lakshmi
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K/1078/2010
K -601/06
K/1845/99
756/2007
K/1025/2004

K/1213/2004

612 of 2000
K/741/2013
751/2003
K/698/2019
K/927/1998
K/1643/2000
k/79/91

| K/870/1998
K/281 /93
K/1151/2018
K/1113/2005
K/1294/98
K/1498/95
K/975/1999
K/000662/2018
K547/2005
K/196/2015

K/426/11
K/881/2005

K/945/2013
K/760/2010

K/002058/2019
K/574/2013
K/1434/18
K/956/2001
KAR/2548/2013

K254/1998

272/2001

Thalassery
Supreme court
Kannur District
Kollam

Kollam

Kollam

Kozhikode
Ernakulam
Kozhikode
Ernakulam
Ernakulam
KOLLAM
Calicut

Kozhikode
Kollam
Ernakulam
Kollam
Trivandrum
Ernakulam
Ernakulam
CHERTHALA
Alappuzha
Ernakulam

Kozhikode
Cherthala

Punalur
Thrissur , Kerala

Kasaragod
Kasaragod
Kasaragod
Ernakulam
Kasaragod

Ermakulam

Kollam

Kerala
Kerala
Kerala
Kerala
Kerala

Kerala

Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala

Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala

Kerala
Kerala

Kerala
Kerala

Kerala
Kerala
Kerala
Kerala
Kerala

Kerala

Kerala

Yes
Yes
Yes
Yes
Yes

Yes

Yes
Yes
Yes
Yes
Yes
Yes
Yes

Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes

Yes
Yes

Yes
Yes

Yes
Yes
Yes
Yes
Yes

Yes

Yes
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865
866
867
868
869
870

871
872
873
874
875
876
877
878
879
880
881
882
883
884
885
886

887

888
889

890
891
892
893
894
895

896

897
898

899

Bindu Abraham
KIRAN M S
Sethulakshmi
Adv.Jaya Adoor
Swathidas

Adv Remadevi
Ramachandran
Aiswarya k p
Shaniba
Sethulakshmi k
Lissa Jose
Deepthi g nair
Asha. G. V
Sindhumol T. P
Adv vineetha g
Mini Gopinath
Maheswary.G
Arathy Rajan
Anjana.P
Resmi Nandanan
Santhy. M
Deepthi.B

Kumari Sangeetha s
Nair

Remyadas. R

Remadevi .P

Adv LEKSHMI A
CHANDRAN
Nisha A G

Priya Arun
Remesh. T
Sreelatha TN
Mamatha D

Adv. Anamika.K.B

Prasannakumary
V.R

Mija Mohanan
Sumayya sk

Sheela devi
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K/312/1997
K/436/99
K648/2002
K/552/1991
K/315/2014
K 29/2011

K/882/13
K/268/2002
K648/2002
AP/3314/2012
K. 1096/2003
K/1135/2006
K/1357/2003
K/835/2011
K/1288/98
K/1688/2001
K/881/2013
K/3492/1999
K/254/2005
K/1410/1999
K/001824/2019
K1617/2000

K/892/09

K740/2001
K/1060/2007

K/93/16
K/271/98
K/310/2016
K/1450/99
K/1857/19
K/860/2005

487/2003

185/2009
K/1778/2019

K/381/90

Kottayam
Ernakul
Kottayam
Kasaragod
Thrissur
Kottayam

Thrissur
Thrissur
Kottayam
Ernakulam
Kottayam
Kollam
Ernakulam
Kollam
Ernakulam
ernakulam
Kollam
Ernakulam
Ernakulam
Ernakulam
Kasaragod

High court of ketala
Ernakulam

Kottarakkara, Kollam

Kottayam
Pathanamthitta

Ernakulam
Alappuzha
Thrissur
Thrissur
KASARGOD
Ernakulam and
Thrissur

kottayam

Thrissur

Thiruvanathanthapura

m
Ernakulam

Kerala
Kerala
Kerala
Kerala
Kerala
Kerala

Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala

Kerala

Kerala
Kerala

Kerala
Kerala
Kerala
Kerala
Kerala
Kerala

Kerala

Kerala
Kerala

Kerala

Yes
Yes
Yes
Yes
Yes
Yes

Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes

Yes

Yes
Yes

Yes
Yes
Yes
Yes
Yes
Yes

Yes

Yes
Yes

Yes
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900
901

902
903

904

905

906

907
908
909
910
911
912
913
914

915
916
917

918
919

920
921
922
923

924
925
926

927
928

929

SHIMTHA
Hima B Nair

NEENA JAMES
Uma
Purushothaman

Sreevidyap s

Sandhya. S. R.
UMA S NAIR

Girija L
Bijidas.s
BINIP S
Chithra.D.S
Beatrice Feria
Harshitha.K.M
Ananya Menon
Vavitha s nair

Sreedevi Prathap
Happy Mol K.G.
Prasitha Pradeep
Kumar

Sujatha.R
Aswathy
Suseendran
Rajani.c.s
Ambily S

Jewel M Panicker
Ranjitha Kumari C

SURABHI K S
Ajitha Appu
Sandhya R Prabhu

T J Roopa
RINI AUGUSTIN

REMYA M

WWW.LIVELAW.IN

K 809/ 2003
K/764/13

K 601/2013

K001150/2018

112/2007

K/3097/99

k/838/2013

K-392-87
K/852/2013
K/1531/2003
K/714/95
K983/2007
K/409/2007
K/901/2013
K/988/2004

K/164/2001
K/ 3503/99
138/2003

K/565/2009
K/823/2009

K/2275/1999
K/248/2011
K 939/2010
K/632/2014

K/938/2014
K/393/2014
K847N93

K/446/2006
1088/2009

K/309/2017

Kodungallur
Thiruvananthapuram

Ernakulam
Trivandrum

Kerala Highcourt
Ernakulam

Thiruvananthapuram
Thiruvananthapuram

Ernakulam
Paravur kollam
Kollam

Kollam .
Alappuzha
Kasaragod
Mavelikara
Kalpetta.wayanad
district
Mavelikara
Thrissur
Kottayam

Kollam
Thiruvananthapuram

Ernakulam
Ernakulam
Nedumangad
Kasaragod

Neyyattinkara
Ernakulam

Kasargod

Tirur
Kollam

OTTAPALAM

Kerala
Kerala

Kerala
Kerala

Kerala

Kerala

Kerala

Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala

Kerala
Kerala
Kerala

Kerala
Kerala

Kerala
Kerala
Kerala
Kerala

Kerala
Kerala

Kerala

Kerala
Kerala

Kerala

Yes
Yes

Yes
Yes

Yes

Yes

Yes

Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes

Yes
Yes
Yes

Yes
Yes

Yes
Yes
Yes
Yes

Yes
Yes
Yes

Yes
Yes

Yes
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930

931
932

933

934
935
936

937
938
939
940
941

942
943
944
945
946
947
948
949
950

951
952
953
954
955
956
957
958
959
960
961
962
963
964

Mary Ranzom louiz

Sreekala KL
Adv R. Letha

Parvathy Mohandas

Jaya Nair
Prathibha. B
Viji.V.R

Athira krishnan
Adv.Renju.P

Adv nivedida
Subha Madhavan
Uma maheswary k.r

Anjalidevi H
Bijimon

Anju Rajendran
Jisha AV
Sreevidya V
Sayujya

AHEES S
Vandana. P

A.S SANGEETHA

Vandhana S
Aswathi. K. V
Ramesan.P.M
Malini K.Menon
Adv Indu B. R
Kavya P Prasad
Aji S Menon
Seena S Nair
SHIGANP

O M Shalina
Anju S Menon
Lekshmi. S Nair
Princy Anoop
JYOTHILAKSHMI

WWW.LIVELAW.IN

246/12

K 869/03
K/20/1998

K/998/16

K/671/E/2003
K/1283/09
K/1296/2009

K/2307/2019
K/964/2000
K/1147/1993
Kl 1143/2004
K/ 693/2019

K/430/2008
K/805/2002
K/73/2002
K/308/2008
K/737/2000
K/687-E/2014
K/2610/1999
K/367/01
K/1034/2004

K/180/2017
K/001271/16
K/577/90
K/20/2010
K/891/2010
K/1222/06
K/2727/1999
K 859/2002
K/894/13
K/2770/1999
K/982/08
K/212/2011
K/111/07
K/678-B/1993

Ernakulam

Ernakulam
Kollam Paravoor

Paravur, Kollam

Trivandrum
Trivandrum
Thiruvananthapuram

Pathanamthitta
Trivandrum
Chavkkad
Chavakkad
Muvattupuzha

Alappuzha
Ernakulam

Kollam

Chavakkad

Thrissur

Alappuzha

Pala

Ernakulam
Thiruvananthapuram

THRISSUR
Calicut
palakkad
Ernakulam
Pathanamthitta
Ernakulam
Aluva
Pathanamthitta
Kozhikode
Ernakulam
Ernakulam
Thiruvalla
Kozhikode

Kunnamkulam ,
THRISSUR
DISTRICT

Kerala

Kerala
Kerala

Kerala

Kerala
Kerala
Kerala

Kerala
Kerala
Kerala
Kerala
Kerala

Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala

Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala

Yes

Yes
Yes

Yes

Yes
Yes
Yes

Yes
Yes
Yes
Yes
Yes

Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes

Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
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965
966
967

968

969
970

971
972
973

974
975

976
977

978
979

980

981
982
983
984
985

986
987
988
989

990
991
992
993
994

Sreejith. M.S
Lisha. P
Yamuna. C

Bindu
puthiyarakkal
Sunitha R B
Aravindakshan L P

sivalatha
NEETHU TR
UMA R KAMATH

DEEPA.T. K
Adv. REKHA. N.
R.

Shamili

Anu Balakrishnan
Nambiar

Rijina

INDU G PILLAI

REENA
KOYYOTHI

Frijo.K.Sundaram
Mini.K.Koyeri
Sheeba. K. M
K.M.Suhasini

ANJUM
LOHIDHAKSHAN

Sushima

PriyaP A
Sreedevi.S

Sudha P Bhaskaran

Abja.s

Fathima Febin.P
Anju V Dev
Haritha.P.N

VISHNUPRIYA.
V.S

WWW.LIVELAW.IN

K/434/2008
K/498/2013
K/818/2019

Roll No K/673/2001

K/1030/2006
K/444/98

k /779/2003
K/100/2020
622/06

K/344/2012
K/84/2012

K/804/2019
K/936/2014

K/1099/13
K /1145 /2004

K/ 2285/1999

K/1699/2001
K/1146/2004
KAR/1190/02
K/196/2006
K/513/2014

K183/2006
K/693/06

K 580/2000
K/1594/1999

K-1522/2003
K/398/2008
K/262/2018
K/216/2020
K/442/2016

Kochi
Manjeri
Malappuram, Kerala

Nadapuram

Pathanamthitta
Kochi

Calicut
CHERTHALA
Ernakulam

Kozhikode
PERUMBAVOOR

Manjeri
Ernakulam

Calicut
PATHANAMTHITTA

KANNUR
DISTRICT... TELLIC
HERRY

Ernakulam
Nadapuram
Kannur.
Kozhikode
THRISSUR

Kunnamkulam
Ernakulam
Ernakulam
Thrissur

Attingal
Manjeri
Ranny
Koyilandy
KOZHIKODE

Kerala
Kerala
Kerala

Kerala

Kerala
Kerala

Kerala
Kerala
Kerala

Kerala
Kerala

Kerala
Kerala

Kerala
Kerala

Kerala

Kerala
Kerala
Kerala
Kerala
Kerala

Kerala
Kerala
Kerala
Kerala

Kerala
Kerala
Kerala
Kerala
Kerala

Yes
Yes
Yes

Yes

Yes
Yes

Yes
Yes
Yes

Yes
Yes

Yes
Yes

Yes
Yes

Yes

Yes
Yes
Yes
Yes
Yes

Yes
Yes
Yes
Yes

Yes
Yes
Yes
Yes
Yes
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995
996
997
998
999

1000
1001

1002
1003

1004
1005
1006
1007
1008
1009
1010
1011
1012
1013
1014

1015

1016
1017
1018
1019

1020

1021
1022
1023

1024
1025

1026
1027
1028

Bowhiya. M
Reshma p
AthulyaV T
Parvathy
VIJL.V.NAMBOOT
HIRI

Parvathy Ramesh
Anita Elizabath
Pious
Krishnachandran
Aparna T Shail
Kumar

Sreedass K P
Anjala k

Jisha Baby
Haripriya. E. H
U V Kala Rekha
Rasmi Nair T
Anila Umesh
Nimmy K. Joseph
Johny Andrews
Rinu jose

SINL.S

Adv Latha Prasad

Rupababu.S
Shradharaghavan
Vidya. K

Adv. CHIPPY
BABU

adv ambili Shimjith

Lisha N
Sunitha Varghese
RemaDeviCS

Rosemol Joseph
Megha A

P T Aleykutty
Vinidha.K
Rajani e

WWW.LIVELAW.IN

K/394/2008
K/864/2016
K/000237/2019
K/758/2019
K/882 /1994

K/002339/2019
K/000362/2019

K/706/2006
K/000492/2019

K/284/2018
K/000542/2018
K/1107/2013
448/2016

K/ 3594 /99
K1715/2000
K/1178/2016
K/620/2017
K/480-M/2007
K/959/2010
K/848/2014

K/61/1997

K/1075/1999
287/2017
K/1717/2001
K/000549/2019

K /199/2014

K1666/2000
K/633/96
K/724/2013

K/000502/2019
K/488/18

K/000041/2019
K/00367/2020
K /2867/1999

Devikulam
Parappanangadi
Thodupuzha
Thodupuzha
THODUPUZHA

Thodupuzha
Kottayam

Thodupuzha
ERNAKULAM

Ernakulam
Parappanangadi
Kottayam
Thrissur
Parappanangadi
Ernakulam
Ernakulam
Mananthavady
Ernakulam
Wayanad
Paravoor,Kollam

Irinjalakuda

Kollam

Kannur

Thrissur
Kattappana, Idukki
District

Calicut

Kannur
Perumbavoor
Thiruvananthapuram

Angamaly
HighCourt of kerala

Thodupuzha
Trichur
Kozhikode

Kerala
Kerala
Kerala
Kerala
Kerala

Kerala
Kerala

Kerala
Kerala

Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala

Kerala

Kerala
Kerala
Kerala
Kerala

Kerala

Kerala
Kerala
Kerala

Kerala
Kerala

Kerala
Kerala
Kerala

Yes
Yes
Yes
Yes
Yes

Yes
Yes

Yes
Yes

Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes

Yes

Yes
Yes
Yes
Yes

Yes

Yes
Yes
Yes

Yes
Yes

Yes
Yes
Yes
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1029
1030
1031
1032

1033
1034

1035

1036
1037

1038
1039
1040
1041
1042
1043
1044
1045
1046

1047

1048
1049

1050
1051
1052

1053
1054
1055
1056
1057

1058
1059

1060

Soman P K

Shoni K

Sreekala N Das
Angel Elizabeth
Kurian

P Smitha Kumari
Aysha safeera C N

K. VIDYA
ANAND.

Asha Bindu
Sheeja. C. Joseph

LATHA P NAIR
Megha P C
Vijaya.N. V
Tessy C.T

V' N Subash
Ramseena.K
Betty C Jose
LethaP S
Sangeeth C
Subramanian

Dhanya. P. L.

Dhana M.K
Aparna S Bharathan

Anitha
PKSunu
Supriya D

Sandhya
Adya V Deth
Adv aswathy
RenjithaV S
REMYA.P.R

Soumya. S. R
Anitha.L

Prasara vasavan

WWW.LIVELAW.IN

K/78/1990
K/1257/12
K251/1998
K/692/12

K-76/12
K/953/2009

K/1709/1999

K/843/93
K/1064/2000

K/705/2000
K/256/2014
K. 444/13

K 112/2012
K/190/2009
K/277/2012
K/1213/03

K/543/2002
K/410/2005

K/1616/20109.

K 985/2005

K/001775/2019

K/434/07
1239/98
K/965/89

K/834/93
K/1132/2019
k/1280/2016
K/1024/2011
K/899/2009

K/1270/2016
K1260/04

K/147/18

Kozhikode
Calicut
Kottayam
Muvattupuzha

Kottayam
Kasaragod

Kannur,

Thalassery
Chavakkad

Kottayam
Chalakudy
Chalakuy
Calicut
Ernakulam
Ponnani
Thrissur
Kottayam
North Parur

S

Paravur,kollam(district

)

Thrissur
Thiruvananthapuram

Ernakulam
Kollam
Thiruvananthapuram

Kozhikode
Kottarakkara
Pathanthltta
Cherthala
KOTTARAKKARA

Neyyattinkara
Punalur,kottarakkara

Thrissur

Kerala
Kerala
Kerala
Kerala

Kerala
Kerala

Kerala

Kerala
Kerala

Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala
Kerala

Kerala

Kerala
Kerala

Kerala
Kerala
Kerala

Kerala
Kerala
Kerala
Kerala
Kerala

Kerala
Kerala

Kerala

Yes
Yes
Yes
Yes

Yes
Yes

Yes

Yes
Yes

Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes

Yes

Yes
Yes

Yes
Yes
Yes

Yes
Yes
Yes
Yes
Yes

Yes
Yes

Yes
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1061

1062

1063

1064

1065

1066

1067

1068

1069

1070

1071

1072

1073

1074

1075

1076

1077

1078

1079

1080

1081

1082

1083

1084

Manijula R

Sruthi gv

Sheeba. N. K
Sangeetha raj
Rakhi Vijayan
Saranyamol M.
Kavitha N Nair
Adv Amina Rassak
AMBILI. U
TULASI
PANICKER
Renu. P

V.Sree vijayasree.
Alexiya Varghese
AJAKABEER
Rajani P

Razeena PT

Razeena PT

Noorul Hidaya CN
Pushpanjali
Dwivedi

Archana Sharma
Chanchala Sharma
Prerana

Jayshree Raikwar

Kamlesh sarda
mundra

WWW.LIVELAW.IN

K 846/2001
K/001353/2018
K/215/98
K/1463/2003
K/856/2013
K-335/2014
K/1325/2002
K/408/2019
K/1794/2001
K/565/1993
K/238/1995
Ms 2138/08

K1/998/2020

THIRUVANANTH
APURAM

k/1575/1995
K/965/2006

K/965/2006

K/352/2008

767/2013

3995/05

MP/3407/2006

1832/08

327/06

3334/96

Palakkad

Kasaragod
Thalassery
Thiruvananthapuram
Ernakulam
Kottayam
Thiruvananthapuram
Kanjirappally
THODUPUZHA,
IDUKKI
ERNAKULAM.
Thiruvananthapuram

Earattupetta

Thodupuzha

THIRUVANANTHAP
URAM

kollam
Lakshadweep

UT OF
LAKSHADWEEP

Lakshadweep
Indore
Indore
Indore
Indore
Indore

Indore

Kerala
Kerala
Kerala
Kerala

Kerala
Kerala
Kerala

Kerala
Kerala
Kerala
Kerala
Kerala

Kerala
Kerala

Kerala
Lakshadweep

Lakshadweep

Lakshadweep

Madhay
Pradesh

Madhaya
Pradesh

Madhaya
Pradesh

Madhaya
Pradesh

Madhaya
Pradesh

Madhaya
Pradesh

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1085

1086

1087

1088

1089

1090

1091

1092

1093

1094

1095

1096

1097

1098

1099

1100

1101

1102

1103

1104

1105

Saloni mishra
Adv uma soni
Harsha Bhalse
Neha Joshi
Sunita gupta
Rachna Tiwari
Saroj tiwari
Varsha Dubey
Shaunak khan
swati Dubey

Varsha Mishra
Advocate

Advocate Smt Ritu

Kanoje
Sindhu nayak

Sanjeev kumar
mishra
Sandhya Rajak
Pallavi

Rekha Jhariya
Archana Nigam
Geeta Yadav

Jyoti palwar

Laxmi sulakhe

WWW.LIVELAW.IN

3182/2

290/01
Mp/1137/2014
1842/16
1618/96
173/2018
268/2007
5102/ 2000
MP821/2005
Ennb_MP
/1200/2013
209/05
1195/2000
MP/394/2015
1532/2019
1491/2008
3046/03
MP/1504/2014
Mp1010-A/2002
MP 2990/2002
Mp455/2019

2701/09

Indore
Indore
Indore
Indore
Jabalpur
Jabalpur
Jabalpur
Jabalpur
Sagar
nalkheda
Satna
Jabalpur
Indore
Satna
Jabalpur
Indore
Jabalpur
Indore
Jabalpur
Indore

Jabalpur

Madhaya
Pradesh

Madhaya
Pradesh

Madhaya
Pradesh

Madhaya
Pradesh

Madhaya
Pradesh

Madhaya
Pradesh

Madhaya
Pradesh

Madhaya
Pradesh

Madhaya
Pradesh

Madhaya
Pradesh

Madhaya
Pradesh

Madhaya
Pradesh

Madhaya
Pradesh

Madhaya
Pradesh

Madhaya
Pradesh

Madhaya
Pradesh

Madhaya
Pradesh

Madhaya
Pradesh

Madhaya
Pradesh

Madhaya
Pradesh

Madhaya
Pradesh

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1106

1107

1108

1109

1110

1111

1112

1113

1114

1115

1116

1117

1118

1119

1120

1121

1122

1123

1124

1125

1126

Smt. Rajkumari
Koshta

Aseem patil

laxmi aloniya
Pinky kushwah
sarita kanojia

paro sharma
Ruchika James
Aparna Singh
Jyotibala Joshi
Surekha amle
Shalabh sharma
Adv kanika jain
Smt. Sujata Das
Pramila Rathour
Premlata lokhande
Antim Patwa
Tanuja malkapurkar
Swati Mishra
Mamta Shandilya

Reena Patel

Chandra kanta pal

WWW.LIVELAW.IN

Mp/2263/2017

1447
mp 09 485/10
Mp/701/2018
166/1998
87/2011
2418/08
3303/99
2750/03
1702/2014
3019/2004
1684/1998
2539/2001
MP/833/96
2024 /2002
1278/09
3240/2010
2019/2018
797/1988
3136/2008

6771989

Jabalpur
Burhanpur
mp indore
Shujalpur
jabalpur
jabalpur
Jabalpur
Jabalpur
Dewas
Burhanpur
Indore
Jabalpur
Jabalpur
Bhopal
Jabalpur
Indore
Indore
Indore
Indore
Indore

Jabalpur

Madhaya
Pradesh

Madhaya
Pradesh

Madhaya
Pradesh

Madhaya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1127

1128

1129

1130

1131

1132

1133

1134

1135

1136

1137

1138

1139

1140

1141

1142

1143

1144

1145

1146

1147

KU. MANJU
KHATRI

Mamta Thakur
Advocate
Sangeeta soni
Shail Rajput
Rachana dubey
Archana Jadia
Anita rathore
Aarti kumawat

Mukti parmar

Priti mehna

Ms. Reshma bhatia

Mannu yadav
Kusum kushwah
Antima Gupta
Manisha Bhayal
Vibha pathak
Jyoti singh
Premlata solanki
Pinkey sakwar

Farzana Ali

advocate rajdulari
balmik ( riya parihar

WWW.LIVELAW.IN

1844/90

1003/1988

537/2008

1593/2014

1063/93

1595/2015

954/2018

MP/837/2016

692/03

655/05

2477197

1898/2011

MP/2458/1999

2811/2005

1814/2016

1435/2015

LAW STUDENT

235/2006

1049/2011

3124/2006

1150/2015

JABALPUR
(HIGHCOURT)
INDORE
Shujalpur

Indore

Indore

Indore

INDORE

Indore

Dist. Ashoknagar
Indore-MP
Indore

Indore

Indore

Indore

INDORE

High Court in jabalpur
Jabalpur

Indore

Indore

Indore

jabalpur district court

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
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Pradesh

Madhya
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Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1148

1149

1150

1151

1152

1153

1154

1155

1156

1157

1158

1159

1160

1161

1162

1163

1164

1165

1166

1167

Smita kehri
kavita solanki
Samta

Sushila Paliwal
Priyanka Mishra
Shakti Tripathi
Prachi Jain
Snehal sabnis

Shailley khatri

Anita singh

Kiran Pal

Nidhi sengar
Manjula Mukati
Advocate
Anveksha Padhye
Savitha.S
mradula sen
Tilottama Subnis
Swati mehta

Mrs. Archana Kher

Rani Soni

WWW.LIVELAW.IN

5135/2000
872/2018
Mp/307/2014
1417/93
2138/2011
2795/2001
1774/2017
736/ 1998

2353/2014

553/2013
MP/3700/2003
3487/03
MP/1705/2012
1899/2019
MS/1571/1998
mp/2223/2011
MP/371/2017
2198/2000

Mp 1494/97

1393/2008

Jabalpur
Indore
Bagli
Jabalpur
Jabalpur
Jabalpur
Indore
Indore M.P.

High court of Madhya
Pradesh bench at
Indore.

Indore
Indore
Indore
INDORE
Indore
Indore
indore
Shujalpur
Indore
Indore

Indore

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh
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Yes
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Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1168

1169

1170

1171

1172

1173

1174

1175

1176

1177

1178

1179

1180

1181

1182

1183

1184

1185

1186

1187

1188

Seema maheshwari

Bharti Lakkad
Nishi Kumari
Anamika Singh
senger
Shraddha
Madhu vaishnav
Pallavi singh
Sapana fuge
Usha

Anandita Naidu
Mithilesh Soni
Geetanjali

Chaurasia

Sunita Singh
Choudhary

Archana
Maheshwari
Rohini panwar
Anushree kaushik
Mudita Gupta
Preeti Singh
Shekhawat
Babita Ojha
Pushpa Joshi

Bhakti vyas
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MP/2009/2010
3160/2003
MP/14-A/2012
787/2006
MP/566/2013
1666/97
Mp/1804/2018
1158/04
2435/2001
MP/919/2016
743/2006
1271/09/ADV.
3305/1996
27492002
1950/1993
924/2016

M.P. 3088/06
MP/1543/2017
MP-1947/2009
2441/2001

2251-A

Indore
Indore
Katni
Indore
Indore
Itarsi
Indore
Dhar
Indore
Indore
Dewas
Indore
Neemuch
Indore high Coury

Indore

Indore
Sagar
Gwalior
Indore

indore

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh
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Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1189

1190

1191

1192

1193

1194

1195

1196

1197

1198

1199

1200

1201

1202

1203

1204

1205

1206

1207

1208

Adv. Sarita

gupta

Mrs. Varsha Singh

Thakur
Varsha khode

Rukmani dhangar

Himansha Kasera

Surbhi Bahal
Sangeeta Gupta
Ishita

Kirti Kaitke
Rekha trivedi
Aarti Sharma
Meena
SANGEETA

PATIDAR
Ankita singh

KARUNA MAJHI

Neelam Dutt

Sadhana Shah

Shivani sethi
Anjali Dixit

Harshlata soni
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3139/2010

1569/11

3133/2005

MP/2811/1999

122/15

MP/2552/2018

2562/2001

1236/2014

MP/4083/2010

26-02-1998

70/2010

64/09/ADV.

1196/14

836/2016

LAW STUDENT

39/1987

MP/1048/2015

Law student
Law student

Mp/435/2009

Jila Ratlam
Indore
Dhar
Indore
indore
Indore
Indore
Indore
Indore
Khargone
Jabalpur
Indore
INDORE
Shahdol
JABALPUR
Jabalpur

Session Court

waidhan.singrauli MP

jabalpur
Jabalpur

Indore

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1209

1210

1211

1212

1213

1214

1215

1216

1217

1218

1219

1220

1221

1222

1223

1224

1225

1226

1227

1228

1229

MADHURI
SAKET

Sanjali Agrawal
Neelima Pandey
Ku.mamta Dubey
Mahim Mewara
Shabana khan
Jyoti Agnihotri
Shweta Tripathi

Seema sahu

Hemlata Choudhary

Smt.madhuri singh
Ashmita

Mukhopadhyay

Smt.Durgesh
Nandni Rajak

PRITI SINGH
SENGAR

Tanu Kuraria
Sunita Sharma
Anitasharma
Ratna Mishra
Priti Singh

Adv sofiya khan

Rashmi patwa

WWW.LIVELAW.IN

JABALPUR
MP/1503/2012

Law Student
1812/2009
MP.1020/1992
Mp/1140/2014
Mp/adv/308/2013
404/91

Law Student
1648/13
2088/2009
1842/2001
1146/2007
1380/09
897-A/2015
10-11-2010
1494/08
1054/90
1949/08
MP/897-A/2015
Mp/2691/2010

1479/2003

JABALPUR
DISTRICT COURT

Jabalpur
Jabalpur
Jabalpur
Indore
Indore
Jabalpur
Jabalpur
Jabalpur
Jabalpur
Jabalpur
JABALPUR
Jabalpur
JABALPUR
Jabalpur
Jabalpur
JABALPURmadhyapr
adesh
Jabalpur
Jabalpur

indore

Jabalpur

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1230

1231

1232

1233

1234

1235

1236

1237

1238

1239

1240

1241

1242

1243

1244

1245

1246

1247

1248

1249

Pragati modi
Deepti Ukas

Shrimati devkanya
Vijay Nidhan

Mrs Sunita Jaiswal
(sundarani)

Adv Prashansa Bais

Shobha Mahant
Uma kushwah
Usha Chowhan
Ranjana yadav
Seema Sharma
Jyoti maheshwari
Madhavi
Chaturvedi
Priyanka Jain
Sandhya Bourasi
Honey Patangiya
Sunita Jain
Kashu Mahant
Krishna Lodhi

Purnima kanungo

Neha
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MP 1578/2015

1098/2007

1169/2004

M.P. 297/98

MP/2157/2017

151/86

1029/2002

MP/1946/2019

M.P/1428/2013

MP/2001/1994

2859/03

MP/1686/2015

BA/463/2014

2480/97

MP/2481/2013

1502/1995

1360/87

22892007

220/87

MP/2654/2013

Indore
Jabalpur

Indore

JABALPUR

Jabalpur
Dhar
Gwalior
Indore
Jabalpur
INDORE
Indore
Jabalpur
Jabalpur
Indore
Indore
Indore
Indore
Indore
Indore

Indore

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Yes
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Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1250

1251

1252

1253

1254

1255

1256

1257

1258

1259

1260

1261

1262

1263

1264

1265

1266

1267

1268

1269

1270

Ad.Asha Rani
Tiwari

Shikha Dhanotiya
Ad.Bhagvati
Dubey

Asha gangarekar
sandhya bhawsar
Adv. Keshar
Mahajan

Ravina bairagee

Moina Singh

Vandana Moharkar

Laxmi devi singh
Saroj Raikwar
Shivani Thakur
Archana
Upadhyaya
Akansha soni
Advocate Deepali
namdeo

Poonam Daharwal
Manju Singh
Savita khatri
SARIKA SETH

Gurneet Chawla

Sadhana Dwivedi

WWW.LIVELAW.IN

1218/2003

765/09

2353/2013

34902005

515/94

393/4

MP/728/2017

1924/06

2620/08

2413/2008

1214/06

MP/1537/2018

1126/2014

MP3288-A/2006

MP/506/2012

145/1994

MP/1976/2018

3656/2010

MP/821/2017

1204/2016

Jabalpur
Indore
Indore
Indore
sendwha
Indore
Indore
Indore
Waraseoni

Jabalpur

Murwara Katni

Nainpur
Indore
Jabalpur
Indore
Jabalpur
Jabalpur
Jabalpur
JABALPUR
Indore

Jabalpur

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1271

1272

1273

1274

1275

1276

1277

1278

1279

1280

1281

1282

1283

1284

1285

1286

1287

1288

1289

1290

1291

Ad.babita savner
Sangeeta Bourasi
Tulsa koshta
Gunjan Singhal
Sapna Sarkar
Kirti Patwardhan
Anjali Tiwari
Poorva Mahajan
Adv vibha bharuka
Megha Sharma
Nisha Jaiswal
Cuckoo Dultt
Dhupar

Anjali suman
Garima tiwari
Hemlata choudhary
adv

KuK CV Rao
Adv.Sarla
Choudhary
Priyanka Nagar
priyanka sapre

Abhijeeta rathore

Neha Singh
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842/05
MP1146/14
1798/03
1668/2009
935/15
1044/2012
4629/2010
MP/ADV/1952/2016
1062/17
2698/2017
4003/2005
1510/1993
Law student
1674/2013
2088/2009
3363/1996
842/2017
1112/2013
mp/1288/2018
Mp/2190/2014

Mp/953/2011

Indore
Indore
Jabalpur MP
Gwalior
Indore
Indore
Alirajpur
Indore high court
Indore
Indore
Indore
Jabalpur
Jabalpur
Jabalpur
Jabalpur
Jabalpur
jabalpur
Jabalpur
jabalpur
Indore

Indore

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1292

1293

1294

1295

1296

1297

1298

1299

1300

1301

1302

1303

1304

1305

1306

1307

1308

1309

1310

1311

Anju lata paroha
Bhavana Sahu
Veena Pargi
Vandana Tripathi

sejaljain7067@gma
il.com

Nirmala Nayak

Dr Jayshree
Nandeshwar

Yashdeep Singh
Thakur

Karuna
vishwakarma

Ku.Seema Mahobe
adv

kavita solanki
Shikha baghel
Durga kushwaha
Meena barodiya

Ranjita
Rajendrakumar
Shukla

Adv.swapna
sakharam
chandorkar

Aparna Ashish
Kulkarni

Mrs Swati Kishor
Paunikar

Adv. Dr. Sangita
Rahul Bagul

Archana Galande

WWW.LIVELAW.IN

3151/06

343/12

592/2020

1241/1998

Law student

MP/1480/93/adv

1043/90

MP/2035/2017

Law student

2239/1993

872/2018

MP /1717/2012

Low student

MP/1965/2014

MAH/4687/2011

Mah/4566/2007

MAH4310/2008
MH/548/1998
En.No.MAH/2647/2

003
MAH/1326/2014

Kathi
Indore
Indore
High court jabalpur
Jabalpur
Jabalpur
Indore
Bhopal
Jabalpur
Jabalpur
indore
Jabalpur
Jabalpur
Indore

Gondia

Ratnagiri

Hingoli
Nagpur
Aurangabad

Beed

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Madhya
Pradesh

Maharashatra

Maharashatra

Maharashatra
Maharashatra
Maharashatra

Maharashatra

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1312

1313

1314

1315

1316

1317

1318

1319

1320

1321

1322

1323

1324

1325

1326

1327

1328

1329

1330

Adv.Chetana V
Pisolkar

Adv Vaishali K.
Jadhav

Nivedita anil
sharma

Adv. Shilpa
Sandeep Pathey

Durga Gajanan
Doye

Adv.Sonali
Mangesh
Gangalwar

Madhuri Sandeep
Vishwarupe

Meera Manoj
Kulkarni

Vanita Ganesh
Selukar

Adv. Pratima T.
Patle

Jayshri P. Reddy

Trupti Mandavgade

Adv.dipali hiralal
sonar

Dipali Ganesh
Ansingkar

Adv.Archana Sunil
Shukla

Adv.Manjusha
Jaydeep Talwalkar

Avanti A.
Deshpande

Aparna Vaidya

Adv Ashwini
Abhay Tare/Pathak
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MAH/3591/2014

MAH/4743/2004

MAH3087/2016

Mah/1786/99

MAH/3033/2010

3085/2005

MAH/524/1996

MAH 423/97

MH/245

MAH/486/2011

MAH/643/13

1754/2008

mah/3744/2006

Mh1197/1998

MAH/1117/2018

Mah/1546/1992

MAH 5642/2006

Mah/4982/2005

MAH/2136/2015

Dhule
Gondia
Yavatmal
Nagpur
Gondia

Yavatmal

Mumbai
Latur
Parbhani
Gondiya
Aurangabad
Chandrapur
Dhule
Aurangabad
Malkapur

SATARA

Nagpur
Wardha

Solapur

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1331

1332

1333

1334

1335

1336

1337

1338

1339

1340

1341

1342

1343

1344

1345

1346

1347

1348

NEETA
SURESHBABU
MANKANI

Sharmila
Deshmukh
Sarika s

Adv Nandini
Mallikarjun Kinikar

SushamalJoshi

ADV. Sou Jyoti
Deepak Mohire

Adv Alka Santosh
More

Sunita Sadashiv
Deshpande

Arti Anand
Deshpande

Adv Madni Raeesa
Zahiriddin

Sunita Tejpal
Chaudhari

Vaishali
Chandraprakash
Ukey

Adv pratibha
laxman vairagade

Adv Suvarna Atul
shinde

Sonal janrao

Yashashree
Marathe-Tadwalkar

Piyali Ghosh

Advocate Shraddha
Rajendra Dhekane
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MAH/5813/2010

MAH860/1992
MAH/1043/2013

MAH/306/98

MH2051/1994

MAH/476/2014
MAH7012/2010
MAH/461/1996
May 2940/2000
MAH1634/1994
Mah5847/2006

MAH/7111/2010

MAH/5132/2009
Mah/reg 4068/2007
MAH/688/2012

MAH 4304/2015

MAH/3138/2014

MAH/377/1993

Solapur

Solapur
Solapur

SOLAPUR

Amravati
KARAD
Solapur
Solapur
Sangli
Solapur
Gondia

Gondia

Washim
Solapur
Solapur

Solapur

Pune

Ratnagiri

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1349

1350

1351

1352

1353

1354

1355

1356

1357

1358

1359

1360

1361

1362

1363

1364

1365

1366

1367

1368

1369

Priya Umesh
Lovalekar

Sonit Singh

Sarika Balasaheb
Kulkarni

Adv.Jyoti Patki

Joshi Asavari
Prashant

Madhu Hukmani
Sarita Meshram

Surekha
Wadkar(Sutar
Surekha)

Ira Khisti

Adv chhaya Maval
Anjali Babare
Harshada Prabhu

Adv Poonam s
kakuste

A Jaishree Rao
Sangeeta Jachak
Vandana

Adv.Meghna
Munshi

Monali Satish Suley

Rupali Laxman
Varshikar

Asawari Abhijeet
Kulkarni

Anjali  Arvind
Joshi
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MAH/716/1975
Mp/574/2014
Mah/5051/2007
MAH 1680/1991
MAH/3630/2017
MAH/581-Q/1999
MAH/4422/2018

219/1990

MAH/3038/1999
MAH 2792/1995
MAH/4826/2013
MAH/953/2002
1556/2006
756/1989
Mah/42/1998
MAH/3110/2014
1372/1987
MAH/4035/2011
Mah/2531/2008
MAH1805/2006

MH 878/78

Ratnagiri
Pune

Beed
Aurangabaf
Aurangabad
Pune
Gondia

PUNE

Nagpur
Washim
Solapur
Nagpur

Jmfc court Sakri
Jdistrict dhule
Nagpur
Nagpur
Satara
Nagpur
Akola

Dhule

Kolhapur

Nagpur

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1370

1371

1372

1373

1374

1375

1376

1377

1378

1379

1380

1381

1382

1383

1384

1385

1386

1387

1388

1389

Pallavikhare

Suhasini Deshpande
Niloo

Pallavi khaprikar
Pramodini

Adv.Vaishali
Bansilal Dhobi

Shaikh Akhtarbanu
Rajjakh

Padmini gangishetti

Nisha Burange

Adv Laxmi Nagnath
Panchal

sushma ashwin
kumar

Adv Pranita Santosh
Kulkarni

Rashmi A
Gaydhane

Adv Daya Jadhav

Adv.Sangeeta
keshavrao Yadav

Yasmeen
Tahasildar

Anita R. Das
Surwade dipali
shantaram

Dishank Diwe

Adv Seema kulkarni

WWW.LIVELAW.IN

1315/81 16th
September 1981

Mah/1547/1989
125A/88 mAh.&
Goa

1525 1994
5418/2008

MAH/1674/2012

MHA/1380/2018

MAH/2058/2015
Mh 1361
MAH/5954/2009
MAH/5374/2005
MAH/893/2013
MAH/663/2013
MAH/737/2012
Mah/3432/2010
MAH/4021/2015
Mah/1135/2009
MAH 6204/2017
MAH/5811/2018

MAH3739/2004

Nagpur

Nagpur
Gondia
Nagpur
Kolhapur
shirpur

Udgir

Solapur
Nagpur
Osmanabad
Nagpur

Gondia

Nagpur
Mumbai
Kolhapur

Miraj

Gondia District
Tal jamner dist -

jalgaon

Malkapur Dist.
Buldana

Akot

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1390

1391

1392

1393

1394

1395

1396

1397

1398

1399

1400

1401

1402

1403

1404

1405

1406

1407

1408

Deepali Dattatray
Dongaonkar

ADV PRACHI
VILAS BAING

Priti Ramakant
Doijad
Shubhang Shirbhate

Yogita Shashant
Nandanwar

Neha Shripad Patil

Adv Madhuri
Kelkar Phadke

Sweta Bhimrao
Wasnik

Nirmla Birendra
Sharma

Anuja Dipak
Deshpande

Manisha Devendra
Kulkarni, Adv

Adv. Anagha
Akshay Khandekar

Savita Shridharrao
Deshmukh

Adv vijaya ganesh
gaigole

Priyanka Nilesh
Chopade

DKSINHA

Adv.Meenakshi
Chandrakant
Malode

Samidha pundlikrao
mohod

Adv.PALLAVI
PRAKASH
SHINDE

WWW.LIVELAW.IN

MAH 1142/2003

MAH/7620/2018

MAH/119/2014

Mah 344/2006

MAH/5825/2014

MAH 3716/2017

MAH 70/88

MAH/5027/2016

MAH/1411/2000

MAH-4025/2008

MAH/2115/1995

MAH/3838/2009

MAH/2287/2004

MAH 5887/2007

MAH2888/2010

MP/1585/2016

Mabharashtra

MAH/1593/2017

MAH/3864/2012

Nanded
RATNAGIRI
Bramhapuri
Yavatmal
Umred
Yavatmal
Pune

Pune

Pune
Wardha

Akola

Ichalkaranji

Hingoli

Wardha
Nagpur
MUMBAI

Amravati

Amravati

PUNE

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1409

1410

1411

1412

1413

1414

1415

1416

1417

1418

1419

1420

1421

1422

1423

1424

1425

1426

1427

Adv Savita Sunilrao
Jaolekar

asha jumma
mansuri

Lekhana Laxmikant
Torke

Janhavi Pankaj
Kulkarni

Adv(Mrs ) Sujata
Gajanan Kasbekar

Adv subhdra
Keshavrao Joshi @
sow. Shubhda
Sanjay Deshpande

Madhuri Tannalal
Misar

Revati Deshmukh

Vidya Rajkumar
Katakdhond

Nita Prafulla
Kachave

Mount Mary

Adv. Anueshka
Pavaskar

Meenakshi
Dnyaneshwar
Karare

Adv. Ashwini
Anant Purav

Adv Rekha Laxman
Lagshetti

Pratiksha Dilip
Sawantdesai

Pooja

Adv.Sanchi S.Patil

Pradnya Deepak
Tiwrekar

WWW.LIVELAW.IN

MAH/307/2017
2930/2009
May/3593/2007
MAH/6382/2011

Mah/1582/1988

1851/MAH/1994

MAH 618/2006
MAH/3038/2018
MAH/115/1995
MAH/1146/2019
MAH/2066/2011
MAH/6610/2018

MHG6924/2010

MAH/5114/2008
Mah 3452/2007
MAH/4718/2016
MAH/5122/2009
MAH/996/2007

Mah/646/1998

Wardha
dondaicha
Mumbai
Solapur

Nagpur

District and sessions
court Aurangabad

Washim
Solapur
Solapur
Amravati
Mumbai
MUMBAI

Nagpur

MUMBAIL.FORT
Solapur

Ratnagiri
Ralegaon
Ratnagiri

Ratnagiri

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1428

1429

1430

1431

1432

1433

1434

1435

1436

1437

1438

1439

1440

1441

1442

1443

1444

1445

1446

Heena Mistry

ADV.MANASI
PRASHANT
DINGANKAR

Prajakta suresh
mulye

Preeti Manohar
Mayekar

Rajani Shriram
Sardesai

Sangeeta

Shifa

Anupama Mahadeo

Khanolkar

shreya ketan
shivalkar

Adv. Shruta

Prashant Gadekar

MRINAL PILLAI

Shraddha Sandip 5

Pritipal Shamrao
Thawre

Adv Faraheen
sikandar pendhari

Jerusha Hemant
Peters

Adv. Rani Singh
Uikey

Anupama Sanjay
Jaiswal

Sarita

Ramdharne-Shahas

ane
Poonam Prakash
Joshi

WWW.LIVELAW.IN

MAH/4692/1999

4383/2006

MAH/ 355/2018

Mah/Goa/2293/2000

Mah/3601/2003

MAH/994/2001

MAH 7071 2019

MAH-2262/2000

mah/3830/2010

MHA/6273/2008

MAH/6187/2014

MAH/4543/2005

MAH/3756/2009

MAH/1501/2018

MAH/14/2019

MAH/5184/2009

MH-1097-1995

MAH/4113/2008

MAH/4175/2018

Mumbai

RATNAGIRI

Ratnagiri
Ratnagiri
Ratnagiri
Wardha Fistrict
Ratnagiri

Ratnagiri

ratnagiri

WASHIM

Mumbai
Ratnagiri
Nagpur
Ratnagiri
Hinganghat
Nagpur
Achalpur

Panvel

Pune

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1447

1448

1449

1450

1451

1452

1453

1454

1455

1456

1457

1458

1459

1460

1461

1462

1463

1464

1465

Adv. Manasi Nitin
Deshpande

MANJIRI
SHARAD
PARASNID

Manisha sanjay
Nimbalkar

Jyoti Thakur
Vrinda Kulkarni
Janhavi P Helekar
Ashwini Athalye
Shalaka patil
Latika Nevrekar
Sonam Mukund

Salunkhe

Chaitali Anant
Nagvekar

Swati

Suphar Devidas
Mahadik

ADV. UJJWALA
SURESH
SURYAVANSHI

Suvarna Tambe
Sunita Shahaji
Mohankar
Namita Sheth

Jayashree sbidkar

Manjula Rao

WWW.LIVELAW.IN

Mh.261/11

mah/1188/2004

Mah/3376/2014

MAH/795/1994

MAH 1201/1990

MAH/2571/2016

MAH/220/2001

MHA/3167/2010

MAH/1811/1993

MAH/4725/2016

MAH/4726/2016

MAH/3190/2017

MAH-405/2015

MAH/6247/2007

Mah 3431/2005

MAH/1095/1993

MAH/2420/2016

MHA1678/2003

Khalapur

Mumbai

Dhule

Thane and Kalyan
Thane

Ratnagiri

Nagpur

NASHIK
Mumbai

Ratnagiri
Ratnagiri

Pune

Satara

THANE / MUMBAI

Mumbai

Pune

Pune

Pune

Maharashtra and Goa Mumbai

MAH 12/73

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1466

1467

1468

1469

1470

1471

1472

1473

1474

1475

1476

1477

1478

1479

1480

1481

1482

1483

1484

Adv Sandhya
Madhukar Borshe

adv. Yogita
Deshmukh Chitnis

Adv Deepali parab

Ashwini

Fahemina Shaikh
Tanvi Anant Sangle
Swagata Singh
Shraddha Singh

Adv. Deepti D.
Chiplunkar

Adv. Sayali
Bhaidkar

Ghadge Juilee
Jayant

Adv Priya Chandan
Naik

Leena Patil

Shruti wakhariya

Adv Anjali
Sudhakar rao Joshi

Renuka Chatursing
Rajput

Shweta Nayak

Advocate Rajeshree
vasant newton

Pushplata Narayan
Diwan

WWW.LIVELAW.IN

MAH/7283/2010
MAH/3621/11

Mah660/14

Mah/2224/2005
1820/1999
MAH/1575/2018
MAH/1913/98
MAH/4483/2014
mah/5028/2007
MAH/6461/2014
MAH/5069/2017
MAH/1764/2011
Mah/ 1779/2001

Enrollment No.
MAH/3162/2018

Mah 20]2/1996.

5222/2008
MAH/4095/2014

Mah/309/1995 dt
25.1.1995

MAH/1682/2000

Pune
Mumbai

Borivali, Dindoshi,
Family Bandra,
Highcourt

Pune

Pune

Mumbai High Court
mumbai

Mumbai

family Court Bandra
mumbai

Mumbai

Mumbai

Pune

Mumbai

Wardha

District and Session's
court Latur

Pune
MUMBAI

Mumbai

Mumbai

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1485

1486

1487

1488

1489

1490

1491

1492

1493

1494

1495

1496

1497

1498

1499

1500

1501

1502

Snehal Marathe

Meera Pramod
Thakur alias Meera
Mhatrr

Asmita Bhuwad

Adv.Sheetal
A.Babar

Pooja Singh
Komal sherkhane

Manisha Uday
gharat

Avriel Francis
Rineetkaur Sachdeo

Adv.Ruby
Yogendra Sunita
Sharma

Indrayani
Deshmukh

Priti Vinayak
Turkar

Gauri Joglekar
Pinkee Jamare
Alpa javeri
Savita

Sana

Shubhada Gokhale

WWW.LIVELAW.IN

MAH/4449/2009

MAH 777/2012

MAH/3831/2003

MAH3277/2007

MAH/2102/2013

MAH/97/2020

MAH/3839/2016

Mah 4822/2017

MAH/5255/2017

MAH/6911/2018

MAH/1319/2018

MAH/4857/2013

MAH/6431/2015

MAH/5178/2014

Mmm/333/97

2552

4041

MAH/375/1979

Mumbai

New Panvel

Panvel

Navi Mumbai
New panvel
Mumbai
Mumbai
Nagpur
WASHIM

Ratnagiri

New panvel
Gondiya
Mumbai
Gondia
Mumbai
Mumbai
Panvel

Bombay High court
and family court

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1503

1504

1505

1506

1507

1508

1509

1510

1511

1512

1513

1514

1515

1516

1517

1518

1519

1520

1521

Hansa Asher

Manisha Gawande
nita mandhyan

Archana
Ramkrushana
Waghe

Jyoti arvind mhatre

Trupti Ashok
Bharadi

Adv.Reshma lIkbal
Walandka r

Riya Rajesh
Ambare

Saroj Bhatkar
Mita Romit Rudani
Adv. Priya More
Gunjan Shah
sheetal patil

Nisha Prabhakar
Patil

Bhagyashree shivaji
dhakne

Adv sujata jotiba
patil

Anu C. Kaladharan

Snehal S
Kolamkar

Adv Savita s
pingale

WWW.LIVELAW.IN

MAH/406/1998

Mah/938/2002

MAH/875/1983

MAH/262/2011

MAH/432/2012

MAH/2854/2012

5113/2018

398/2019

MAH/2535/2000

MAH/3807/2009

MAH/3916/2013

MAH/2153/2006

MAH/7092/2015

MAH/3125/2013

2113/2012

MAHG6377/2010

MAH/2682/2016

MAH/511/2014

MAH/2875/2007

Bombay High Court & Maharashatra

other subordinate
Courts of Mumbai

Panvel
Mumbai

YAVATMAL

Panvel
Mumbai

Pune
Ratnagiri
Ratnagiri
Mumbai
Panvel, Raigad
Mumbai

Navi Mumbai
Panvel

Beed

Navi Mumbai and
panvel
Mumbai

Mumbai

Alibag Dist Raigad

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1522

1523

1524

1525

1526

1527

1528

1529

1530

1531

1532

1533

1534

1535

1536

1537

1538

1539

1540

Dhannya Prasad

Adv. kanchan
Ramesh Date

Adv.Mrs.Mrunal
Sandeep Potnis

Adv.Neelam Bhagat
Anita Kewalramani
Nita Chawla

Bharti

Roshani Manohar
Mahure

Adv.Neelima
Taksande

Nikita
Pranali lohkare
indra sajnani

Adv. Vidya
Kulkarni

Adv. Anita
Shantaram
Kothawade
Navarkar

Adv.Vidya.V.Bhos
ale.

Adv Mrs. Rajashree
Thakar

Mrs. Mrunal Naik

Sanika Shyam
Wadnerkar

Ashvini Amit
Hasegaonkar

WWW.LIVELAW.IN

MAH/5894/2017

MAH/2493/2009

169/1993

MAH/6619/2010

MAH/198-B/1978

MAH/4748/2013

MAH/680/2001

MAH/2097/2015

Mah/5676/2008

MAH/3143/2018

Mah/6294/2007

MAH/1438/1982

MAH/3698/2010

1764/1998

MHA.No0.862/2008

Mah/534/99

MAH 2081/92

MAH/325/2012

Mah/3185/2002

Mumbai
chandrapur
Ratnagiri

Panvel

Mumbai

Mumbai

Mumbai

Wardha

Wardha
Hinganghat
Wardha/chandrapur
Mumbai

Pune
A0[An; A ADY4a00eA¥E

an"an—an° district
court Pune

Mumbai.City Civil
Session.High Court
Pune

Nagpur

Bhandara

Beed

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1541

1542

1543

1544

1545

1546

1547

1548

1549

1550

1551

1552

1553

1554

1555

1556

1557

1558

1559

1560

Nilima Shrikant
Joshi

Adv. Patil Kiran
Vishnudev

Adv.sheetal
manohar mule

Adv. Meenakshi
Laxman Sangit

Ku. Vijayshri
Rameshchandra
Manekar

Adv. Archana
Rajesh Kulkarni

Adv vrushali vijay
pawar (Godase)

Adv. Swati
Ambadas Aigole

Adv deepali
shivajirao
jahagirdar

Sau. Mukta Madhav
Thakar

Alka Yogeshwar
Bokade

Jyoti Bapu Waghe
Disha patel

Manisha Achis
Narsale

Adv managla
chaudhari

Adv Anjali
Chouhan

Adv Pragya N
Dongre

Jyoti Vajani
KIRTI JOSHI

Manoj N Patil

WWW.LIVELAW.IN

MAH/5889/06

MAH208/91

Mah/868/2008

MAH1740/1993

Mah /1366/2009

Mah/1577 /2002

MAH 1923/2007

MAH 3965/1999

Mah/5213/2005

MAH/3898/2010

MAH/986/2009

MAH/1853/2015

MAH/5266/2013

MAH/6159/2015

6605/2019

MAH/5009/2016

MAH/6139/2012

MAH /545/76

Mah/1742/2008

MAH1845/2005

Yavatmal
Latur

Beed
Aurangabad

Khamgaon Dist
-Buldana

Solapur

Solapur district and
session court

Solapur

district court at
osmanabad

Akola
Gondia
Osmanabad
Gondia
Ratnagiri
Dhule
Gondia
Gondia
NAGPUR

Beed

Dhule (Maharashtra)

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1561

1562

1563

1564

1565

1566

1567

1568

1569

1570

1571

1572

1573

1574

1575

1576

1577

1578

1579

Dhanashri Akaram
Chavan.

Adv.Gajendra
Kashinath Adsul

Adv Pratibha
Kulkarni

Anuradha Ganpati
Desai

Mrs.Smita
Pushkaraj
Deshpande

Jeminee

Kalpana Bhausaheb
Patil

Shriya Pramod
Agrawal

Ms Manda Dhondu
Loke

Sampada Vaijnath
Godbole

Seema Anandrao
Dhone

Adv.Pranita karwa

Adv Pallavi
(Diwakar)
Mahashahde

Ku. Sheetal
Rameshchandra
Jaiswal

Rupali Kadare
(Wani)

Bhagyashri
Meghraj Panghate

Adv. Sadhana S.
Shivpuje

Laxmipriya
khandarkar

Adv. Pooja
Haribhau Tayde

WWW.LIVELAW.IN

MAH 3641/2006

MAH/3535/2011

MAH/3621/2010

1173/2010

MH /160/ 1992

Mah/262/2008

MAH/2132/2008

MAH /4698 /2017

MAH/852/99

Mah/5896/2006

MHA/1403/2015

MAH/3484/2019

Mah/2181/2001

Mah/2645/1999

MAH/7279/2010

MAH/18/2019

MAH/4351/2017

MAH1292/2009

MAH/2728/2019

Kolhapur
Phaltan
Latur
Kolhapur

Nagpur

Nagpur

Shirpur Dist. Dhule
Malkapur

Mumbai

Nagpur

Phaltan

Solapur

Nagpur-440022

Yavatmal

Pune

Chandrapur

Jalgaon
Amravati

Aurangabad

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1580

1581

1582

1583

1584

1585

1586

1587

1588

1589

1590

1591

1592

1593

1594

1595

1596

1597

1598

1599

1600

Adv. Ruhi Rajendra
Pilankar

Adv. M. D.
Waychal

Amita Abhijit
Bhurke
Anuradha Sabane
Meenakshi  Milind
Deshpande

shweta mohan
kulkarni

Seema Mahesh
Nalawade

Adv. Laxmi
Shankar Mane

sonali
Saware-Gadhawe

Neha Rakesh
Lakeshri

Swati batale
Varsha Waghchaure
Adv Priyanka A.

Wetoskar
Sana Naikwadi

Shilpa Prashant
Giratkar

Tejal Shankar Lad
Kanchan

Meera Mayuresh
Desai

Pooja Sunil Gumate

Madhavi Mhatre

Sonali D. Chitre
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Mah/4689/2007

MAH/1344/2016

MAH/1993/2010

Mah/467/1981. En

dt. 7/4/1981

Mah/4687/2005

MAH /3569 /2012

MHA/6128/2007

MAH/2318/2015

MAH/2450/98

MAH/3349 /2012

MAH/3067/2017

840

MAH/5110/2019

MAH4605/2011

MAH/1283/2002

2021/2018

MAH 3762 2007

MAH/1617/2009

MAH/3034/2018

MHA/1324/95

Mah/367/2009

Ratnagiri

Washim

Kolhapur district court

Wardha
Amravati
solapur
Ratnagiri
Pune
nagpur
Ratnagiri
Solapur
Aurangabad
Ratnagiri
Ratnagiri
Nagpur
Ratnagiri
Pune
Ratnagiri
Solapur
Mumbai

Mumbai, Panvel

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

70



1601

1602

1603

1604

1605

1606

1607

1608

1609

1610

1611

1612

1613

1614

1615

1616

1617

1618

1619

1620

1621

Jyoti shtikant
Bamane

Neha Bhude

Adv Rakhi

Radhakrishna Mote

Swati Santosh
Bhattad

SUREKHA
SURVE

Shweta Sadanand
More

Adv seema Sarnaik

Jaymala J.Ostwal

Adv .Chhaya
Sanjay Muley

Aparna Shinde
Aakanksha joshi
Suchita Katkar
Adv. Pallavi

Prakash Vighne

Anupama D
Andhare

Adv. Shilpa Suresh

Ambekar

Adv.Shubhangi
Asolkar Bawse

Adv. Aarti A.
Saundankar

Sonali raut
Mita Gangawane

Anitaraj Bhojlal
Bopche

Kalyani shrikant
patil
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MAH/6677/2010

MAH/2002/1999

MAH/291/2012

5383/2007

Mah/784/2010

MAH/1817/2017

MAH/848/82

635-2000

MAH 3000/1995

MAH/2664/1999

163629

Mah/1501/2000

MAH/3979/2015

Mah/869/1997

MAH/5519/2013

Mah/5053/1999

MAH/1873/2018

Mah/3132/2003

MAH/478/2020

MAH/5298/2012

MAH/2045/2017

Mumbai, thane
Mumbai

Pune

Washim
Jogeshwari
Ratnagiri
Mumbai
Bombay
Yavatmal
Mumbai
Washim
Thane
Pune
Gondia, Nagpur
Chandrapur
Nagpur
MUMBAI
Nagpur
Mumbai
Gondia

Panvel

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1622

1623

1624

1625

1626

1627

1628

1629

1630

1631

1632

1633

1634

1635

1636

1637

1638

1639

1640

Poonam
Manisha

Adv. Hema Sitaram
bhagat

Adv. Varsha S.
Gujar

Kavita yadao
damahe

Vaishalli Rana
Meena

Adv. Manisha M.
Ghodekar

Rupnawar Pranita
Vishwasrao

Bhagyashree Khutle

Adv Smita Rajaram
Dhumal

Advocate
K.S.Lakshmi

Pooja Bhagwanrao
Ambhore

Adv Naina
Arjundas Ganwani

PRIYA
DADASAHEB
KHANDAGALE.

Adv. Lalitagauri D.
Adawadkar

Premlata
shamsunder vyas

Shobha
gurusanghappa
heralagi

Adv.Rupali Naik
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MAH/7148/2015

MAH/4138/2018

MH /4346/2012

MAH/6560/2015

MAH/1953/2011

MAH/1625/2018

MAH/801/2015

Mah/32/2019

MAH/7003/2010

MH 2014/4911

Mha741/2004

MAH 2267/1993

MAH/3559/2018

MAH/3161/2018

MAH/2288/2019.

MAH-6628-2008

639/98

MAH828/99

MAH/5764/2012

Gondia

Panvel

Panvel

Kalyan, Thane,
Mumbai
Gondia

Pune

Navi Mumbai
Washim
Panvel

Panvel

Alibag, District court
Raigad

Nagpur

Washim

Wardha

AURANGABAD.

Dhule

Solapur

Solapur

Nagpur

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1641

1642

1643

1644

1645

1646

1647

1648

1649

1650

1651

1652

1653

1654

1655

1656

1657

1658

1659

Adv usha dinkarrao
bhagat

Vaishali Raghunath
Choudhari

Adv jyoti dinkar
badekar

Adv sonali
siddheshwar
ghadage

Adv sujata laxman
mali

Rita jagdish Raut
Sumit G.sharma

Adv.ku yashomati
rameshchandra
manekar

Adv.swati
prabhakar Fulari
Nalegaonkar

Shama Hanumant
Bandal

Adv.Jyoti Badgujar

Mumtaz Rajekhan
shaikh

Adv .sou Aparna
onkar Diwan

Champa Bhimrao
kulkarni/Smita
Ulhas jabde

Adv Sunita Jain
Ashita

Mohan Pillai
Adv. Prajakta

Pravin Kulkarni

Patil Sunanda
Rajaram
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MAH/5624/2013

MAH 1402/98

MAH3925/2001

MAH4604/2017

Mah/6222/2010

Mah4502.2006

MAH/6015/2016

mAh/1421/2006

MAH/5289/2011

2707/2009

MAH/3391/2009

MAH360/1994

KAR/3478/2007

MAH/820/99

4496/2000

5407/MAH/2008

MAH/1358/1979

MAH/2965/2008

MAH/2024/1994

Washim

Bhusawal dist Jalgaon

Osmanabad

Shivajinagar court
pune

District Court
osmanabad
Morshi,

Amravati

Khamgaon
dist_Buldana

Tuljapur

Phaltan Bar
Mumbai
Pune
KAGAL

Aurangabad

Gondia

Mumbai
Mumbai 400067
Karad

Karad

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Maharashatra

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1660

1661
1662

1663

1664

1665

1666

1667

1668

1669

1670

1671

1672

1673
1674

1675

1676

1677

1678

1679

1680
1681

1682
1683

Laxmi vijay myakal

Premika ng
H.Bisheshwari Devi

Geetarani Waikhom
Jangkhogin Haokip

Thounaojam
Joylakshmi Devi

Yumkham Reenda
Devi

MC
Linthoingambee

Laipubam Riniya
sharma

Thounaojam
Umeshwori Devi

Lenda goswami
Sapna Khaidem

Soraisham Gitanjali
devi

Joan kipgen
Laishram. Rebeda

Girija Jain

Rajkumari Emily
Devi

Roseline
Khumallambam

L.chanu
Ayangleima

Bapaka Nongbsap

Sutopa Acharjee
Rakhi Dutta

Ramdingliani
Neha Gupta
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MAH/1267/2018

652 of 2010
465 of 2006

33 of 2014

63/2017

596 of 2007

76 of 2019

132

86/2014

27 of 2005

77

150/2015

640 of 2010

Dec-13

51/1987/Bem-94/201
5

2132-2010-11/BCM-
01/2019

1529 of 2007-08

169
858/2004/BCM-471/
2015

0575 of 2018

1453/2011
2115/2010-2011

619/2015
67/2020

Solapur

Manipur
Imphal

Imphal
Imphal

The High Court of
Manipur Imphal

Imphal
imphal
Imphal
Imphal
Imphal
Imphal

Imphal

Imphal
Imphal

IMPHAL

Imphal
IMPHAL
Imphal
Shillong

Shillong
Shillong

Aizawl
Dimapur

Maharashtra

Manipur
Manipur

Manipur
Manipur

Manipur

Manipur
Manipur
Manipur
Manipur
Manipur
Manipur

Manipur

Manipur
Manipur

Manipur

Manipur
Manipur
Manipur
Meghalaya

Meghalaya
Meghalaya

Mizoram
Nagaland

Yes

Yes
Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
Yes

Yes

Yes

Yes

Yes

Yes

Yes
Yes

Yes
Yes
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1684
1685
1686
1687
1688
1689
1690
1691
1692

1693

1694

1695
1696

1697

1698
1699

1700

1701

1702

1703

1704

1705

1706

1707

1708

1709
1710

Nzano Lucy lotha
Lalam Haolai
Sharmila
Madhusmita Dora

Subhi lath

Pratima Nayak
Bhairabi sahu

G Puspaprabha Rao

Madhusnata
Routray

Manabhanjan
tripathy

LATIKA
MOHANTY

Pattnaik Namita

Suprabha Kumari
das

Shradhanjali Sahoo

Dipika Sukla

Sabita pratihari
Advocate puri

Sadaya Laxmi
Patnaik

Subhadarsini
mohanty

Balbir bhurjee
Puspanjali kar
Dr.Alaka Mishra

Priyadarshini meher
Swayam Sidhha
Mohanty

SILLA SUPRIYA

Sachidananda Barik

Anjana sahoo
Supriya Patra
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807/2014
D/1972/2018
0-381/2019
0-280-2012
0-1032
0-374/2010
0-590/2017
0-827
0-1457/07

0-1281/1994

0-799/2014

0958 96
D/3768/2018

0-1356/2018

0-238/2013
0976/2002

0-242/1985
48/07

335

0- 457 / 2001
1426/96
887/2019
1298
0-61/2015

02133/1999

0-474/2002
0-307/2006

Dimapur
New Delhi
Berhampur

Padampur district
Bargarh

Bargarh
Bargarh
Bargarh
BARGARH
Cuttack

Dist Bar Association
Bargarh

CUTTACK

Cuttack
Berhampur

Cuttack

Cuttack
Puri

Cuttack
Sambalpur
Bhawanipatna
Bhubaneswar
Chatrapur Ganjam
Bargarh.

Cuttack
Berhampur

Cuttack

Puri
Cuttack

Nagaland
Nagaland
Odisha
Odisha
Odisha
Odisha
Odisha
Odisha
Odisha

Odisha

Odisha

Odisha
Odisha

Odisha

Odisha
Odisha

Odisha
Odisha
Odisha
Odisha
Odisha
Odisha
Odisha
Odisha

Odisha

Odisha
Odisha

Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes

Yes

Yes

Yes
Yes

Yes

Yes
Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
Yes
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1711

1712
1713
1714
1715
1716
1717

1718
1719
1720
1721

1722

1723
1724

1725
1726

1727
1728

1729

1730
1731
1732
1733
1734
1735

1736

1737

Manasi Das

Ekta Agarwal
Sujata sahoo
Arundhati Sahu
Minati Pal
Rakshi suna
ADVOCATE

REENA TRIVEDI

Rajalaxmi Biswal
Rita singh

Aditi Hota
Sasmita nayak

Jaswinder kaur

Neeru Thareja

Dr. Geetanjali Bali

Jashanpreet Kaur
Adv Anmol Singh
Virk

Tanvi Gupta
Navjot kaur

Gurpreet Kaur
Sekhon
Malwinder Kaur
Rupinder Kaur
Aprajita

Anchal bhardwaj
Balvinder Kaur
Advocate Angel
Khosa

Mandeep Kaur

Suman Rani

WWW.LIVELAW.IN

0-110/1998 dated
21.02.1998

0-907/2013
0-687/2008
0-193/2012
0-986/2006
0-889/2019
0 _1557 of 1995

1908/2003
0-239/2007
0-802-2011
638/08

P/3504/2018

P-1191/2007
P/3205/2010

1186
P/5342/2019

P/2902/2014
P-2289/07

P/3844/2015

P/3516/2010
P/1101/2011
UP/03418/2012
PH/2848/2019
P-1151/93
P/1866/2018

P/1495/1995

3136

Cuttack

Cuttack
Cuttack
Cuttack
Cuttack
Bargarh
Sambalpur

Cuttack
cuttack
Cuttack
Orissa High court

Punjab and haryana
high court Chandigarh

Mobhali
Mohali

Bathinda
Chandigarh

Chandigarh

Distt bar association
SAS Nagar Mohali.

Patiala

SAS Nagar
Amritsar
Mohali,Panjab
Chandigarh
Chandigarh
faridkot

Distt Court Chandigarh

Chandigard

Odisha

Odisha
Odisha
Odisha
Odisha
Odisha
Odisha

Odisha
Odisha
Odisha
Odisha

Punjab

Punjab
Punjab

Punjab
Punjab

Punjab
Punjab

Punjab

Punjab
Punjab
Punjab
Punjab
Punjab
Punjab

Punjab

Punjab

Yes

Yes
Yes
Yes
Yes
Yes
Yes

Yes
Yes
Yes
Yes

Yes

Yes
Yes

Yes
Yes

Yes
Yes

Yes

Yes
Yes
Yes
Yes
Yes
Yes

Yes

Yes
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1738

1739
1740
1741

1742
1743
1744

1745
1746

1747

1748
1749
1750

1751
1752
1753
1754
1755
1756

1757
1758
1759
1760
1761
1762
1763
1764
1765
1766
1767
1768
1769
1770

jatinder pal singh
kohli

Vatika sharma
Rupinder kaur
Gurpreet kaur

Gurbaksh
Gurjot kaur

Surinder Kumari
Sharma

Nisha Rishi
kuljit kaur

Meenakshi Sethi

harpreet kaur
Dilpreet

Adv kulwinder kaur

Asim Akhtar
Gurkirat kaur
Puja puri

Neha jain

RD Bawa
MAMTA DANGI

Prerna

Anju

Sonal Vijay
Monika kalal
Monika Arora
Pratibha Agrawal
Pallavi vaishnav
Ragini sharma
Vinita paliwal
Ritu mehta
Abha Sharma
Durgesh sharma
Neeta panchal
Ritu saraswat
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P/321/1999

PH/4833/2019
P/1008/06
P/674/2016

PH/6224/2019
P1547/2012
3289-07

P1734/01
P1147

P/2432/09

P/1568/2010
P/5718/2019
P/2597/13

P/4579/2017
P/2534/2008
483/2000
P/3532/2010
P/122/1992
R/1549/2019

0

Not yet
R/4358/2010
R/4307/2018
R/2748/2018
R/1390/2006
R/2092/2019
1026/98

*

3258/2010
R/2086/2003
292/91
R/1196/2012
379b/01

JALANDHAR

Chandigarh
Dera bassi

Panjab and Haryana
High court

chandigarh
MOHALI
SAS Nagar Mohali

Patiala
chandigarh high court

Punjab and Haryana
High Court
Chandigarh

Chandigarh
Chandigarh
S. A. S Nagar(mohali)

Jalandhar City
Patiala

Patiala
Chandigarh
Chandigarh
UDAIPUR

Delhi

Udaipur

Kota rajasthan
Garhi, banswara
Udaipur
Udaipur
Udaipur
Udaipur
Udaipur
Udaipur
Udaipur
Aburoad
Aburoad
Udaipur

Punjab

Punjab
Punjab
Punjab

Punjab
Punjab
Punjab

Punjab
Punjab

Punjab

Punjab
Punjab
Punjab

Punjab
Punjab
Punjab
Punjab
Punjab
Rajasthan

Rajasthan
Rajasthan
Rajasthan
Rajasthan
Rajasthan
Rajasthan
Rajasthan
Rajasthan
Rajasthan
Rajasthan
Rajasthan
Rajasthan
Rajasthan
Rajasthan

Yes

Yes
Yes
Yes

Yes
Yes
Yes

Yes
Yes

Yes

Yes
Yes
Yes

Yes
Yes
Yes
Yes
Yes
Yes

Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes

77



1771
1772
1773
1774
1775
1776
1777

1778

1779

1780
1781
1782
1783

1784

1785
1786
1787

1788

1789
1790
1791
1792
1793
1794

1795
1796
1797
1798
1799
1800
1801
1802

1803

Shikha Rajawat
Deepika soni
Hemlata Jain
Jaya kanthaliya
Ishika jain
Pooja gurjar
Kadambini
kumawat

Sarvesh kumari
sharma

Raksha dodrajka
advocate

Sarita Bagdi
Ritu vasita
Hemant Joshi

Manju Shrivastava

Hina kalal Advocate

Lajwanti panwar
Neeta joshi

Manish khandelwal

Mahendra menaria

Smith sharma
NILU MATHUR
Sonia Shandilya
Kirti solanki
Deepti Sharma
Sangita sai

Usha asawara
Manoj Gautam
Anupam jha
Manju Hada
Sangeeta Sharma
Alka Joshi

Neeta jain

Adv Sushila
Rathore

Sudha Mehta
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R/2659/2015
R/1409/2011
R/5772016

**
*

*

R/2268/2008
R-75/1987

Rj/3516/2006

*kkkkkk

*khkkhkkkkk

R/1962/2015
R/1818/2006

R/1144/2018

R/
2019
R/1654/2013

R/1281/2004

1080/2008
R/1213/99
R/765/2000
1707/11

R 992/2006
R/506/2005

1719/2008
1006/94
R)28/2011
R/323/1997
R/

R/
R/1466/2015
264/2000

R/2318/2007

Banswara
Jodhpur
Banswara
Udaipur
Udaipur
Udaipur
Udaipur

Udaipur
SIKAR rajsthan

Udaipur
Udaipur
Udaipur
Udaipur

Banswara

Udaipur
Udaipur
Udaipur

Udaipur

Udaipur
JAIPUR
Jaipur
Bhilwara
Udaipur

Jaipur ( rajasthan)
highcourt

Udaipur
Kota
Udaipur

Udaipur
Udaipur
Udaipur
Udaipur
Alwar

Udaipur

Rajasthan
Rajasthan
Rajasthan
Rajasthan
Rajasthan
Rajasthan
Rajasthan

Rajasthan
Rajasthan

Rajasthan
Rajasthan
Rajasthan
Rajasthan

Rajasthan

Rajasthan
Rajasthan
Rajasthan

Rajasthan

Rajasthan
Rajasthan
Rajasthan
Rajasthan
Rajasthan
Rajasthan

Rajasthan
Rajasthan
Rajasthan
Rajasthan
Rajasthan
Rajasthan
Rajasthan
Rajasthan

Rajasthan

Yes
Yes
Yes
Yes
Yes
Yes
Yes

Yes

Yes

Yes
Yes
Yes
Yes

Yes

Yes
Yes
Yes

Yes

Yes
Yes
Yes
Yes
Yes
Yes

Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes

Yes
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1804
1805
1806
1807

1808

1809

1810

1811
1812
1813
1814
1815
1816
1817
1818
1819
1820
1821
1822

1823

1824

1825

1826

1827

1828

1829
1830

1831
1832
1833

Rajshree Agarwal

Manju Dave
Himadri Haksar
Priya Rastogi

Bhumika Choubisa
Anamika Acharya

Himanshu mala soni

Nikita jhalora
Gunjan khoiwal
Seema sansi
lalita rav
Pushpa sen
Pushpa Lohar
Neha Jain
Meenaxi
Vaishali kothari
Monika Rai
Dinku Khati
Rachana Rai

Pema Rinzing
Bhutia

Sarita Rai

Piriya dharshini. M

Nagasudha
S.Rajeswari
Vanitha
Muthukumaran
Lalitha Vijay
Sangeetha
Manimaran
Sathya
Vithya
Sudharshana
Sunder
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Bcr/375/86
R/341/1989
R/2560/2014
R /830/ 2012

R/252/2012
Rj/2696/2018

RJ/1018/2014

*

**

2350
R2883/2018
R/1709/2008
R/

1622/2006
R86412010

*

930/2010
WB/121/2006
875

600 of 2014
Yes
2286/2017

1201(a)/2003
MS.2455/2012
2625/2009

4166/2015
Ms. No.
2829/2008
2397/2011

Ms 4903/2019
638/88

Alwar
Jaipur
New Delhi

Rajasthan High Court,
Jaipur bench

Udaipur
Udaipur
Udaipur, desuri

udaipur
Udaipur
Mavli
udaipur
Udaipur
Udaipur
Udaipur
Udaipur
Udaipur
Gangtok
Gangtok
Gangtok, East Sikkim

Gangtok
Sikkim at Gangtok

Palani, Dindigul
district.
KRISHNAGIRI
Tirupur
Madurai

Trichy
Madurai

Thajavur
Tenkasi
Chennai

Rajasthan
Rajasthan
Rajasthan
Rajasthan

Rajasthan
Rajasthan
Rajasthan

Rajasthan
Rajasthan
Rajasthan
Rajasthan
Rajasthan
Rajasthan
Rajasthan
Rajasthan
Rajasthan
Sikkim

Sikkim

Sikkim

Sikkim
Sikkim
Tamil Nadu
Tamil Nadu
Tamil Nadu

Tamil Nadu

Tamil Nadu
Tamil Nadu

Tamil Nadu
Tamil Nadu
Tamil Nadu

Yes
Yes
Yes
Yes

Yes

Yes

Yes

Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
Yes

Yes
Yes
Yes
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1834

1835
1836
1837
1838
1839
1840
1841
1842
1843
1844
1845
1846
1847

1848

1849

1850

1851

1852

1853
1854

1855
1856

1857
1858
1859
1860
1861

1862

A.kavitha

C.A. Sathiya
VIJAYA K
G.Nirmala
Anusuya s
Vimala P
Easwaramoorthy
Divya .R
J.abirA masundari
A.Sugapriya

D. Durgadevi
Sivarani
Manimekalai.M
Bharathi

Kalaiyarasi
M.Sivasankari
SATHIYABHAMA
S

Jayanthi

S.
JAMUNESWARI

A.Akilandeswari
Mrs.C.Kanimozhi

Hemavathi
R. G. BHARATHI

Amutha

Sudda Gopalan
Prapurna

P. Bhanu Prakash
K. Vedavathi

Ganta Rukmini

WWW.LIVELAW.IN

Ms1555/2009

MS2086/2008
MS.1724/2008
Ms.451/05
4738/2019
2718/2008
2989/2015
3134/2010
299 of 1987
3148/2015
MS.2950/2008
MS. 850/2014
MS.1126/2018
MS no : 1810/2006

Ms.1042/2014
MS 2186/2007
356/1996

902/2010

760/2012

1355/2014

The Tiruchirapalli
bar association ms no
2548/2007

1199/1995
1838/2006

266/2009
1027/1991
Ts/2010/2013
AP/1194/91
A.P/1639/2015

AP/1654/1994

Tiruchengode (Tk)
Namakkal ( Dt)

Thanjavut
Tiruchirapalli
Coimbatore
Madurai
Thanjavur
Tirupur
Palani 624 601
Madurai
Palani
Thanjavur
Palani

Palani
Tirupur

Palani
Tiruppur
Coimbatore

Manapparai-Trichydist
rict

Thiruchirappalli

Tiruchirappalli
Tiruchy

Namakkal
Madurai

Tirupur

Coimbatore

High court
Hyderabad, Telangana
state

Secunderabad bar
association

Hyderabad

Tamil Nadu

Tamil Nadu
Tamil Nadu
Tamil Nadu
Tamil Nadu
Tamil Nadu
Tamil Nadu
Tamil Nadu
Tamil Nadu
Tamil Nadu
Tamil Nadu
Tamil Nadu
Tamil Nadu
Tamil Nadu

Tamil Nadu
Tamil Nadu
Tamil Nadu
Tamil Nadu
Tamil Nadu

Tamil Nadu
Tamil Nadu

Tamil Nadu
Tamil Nadu

Tamil Nadu
Tamil Nadu
Telangana
Telangana

Telangana

Telangana

Yes

Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes

Yes

Yes

Yes

Yes

Yes

Yes
Yes

Yes
Yes

Yes
Yes
Yes
Yes
Yes

Yes
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1863

1864

1865

1866

1867
1868

1869

1870

1871

1872

1873

1874

1875

1876

1877

1878

1879

1880

1881

1882

1883

1884
1885

1886

PENDYALA
SWATHI

Godugulu
Vijayalakshmi

V.Manjula

Priyanka korra
Lalit Kumar misra
Sravani Palloji

Anitha kondapaka

KAVITHA
KALIDINDI
Kadari Anjamma
Y.S.Archana
Swapna

S. V. Sai Phanidhar

Chilukuri
saritharani
K Bhudevi
T. Anitha

Vani Upputuri

METTUPALLI
VENKATA
RAMANI

Radhika
Kanchanapally
Ravinder Rao
Ramani.V
Gayathri chintha
Radha Pudutha
K. KALPANA

K Sravanthi

WWW.LIVELAW.IN

Ts/1078/2016
AP/5314/1999
Ap/1821/2007
Ts/1227/2019

TS/2008/2013
TS/881/2019

Ap/2740/2013

TS/2294/2019

TS/2330/2013
2336/2007
2575
AP/320/2018

Ts 3563/2018

A.P/43 1/1998
TS ( 5457/1999)

Bar council of
Telangana

AP/2117/2012

2172/2005
979/1994. TSN

TS/208/2009
TS2158/2019
TS/1784/2015
TS/2410/2019

Ap/1698/2014

High court telagana
Hyderabad

Sangareddy district
courts

Hyderabad
Hyderabad

Ranga Reddy District
courts (L.B Nagar
Hyderabad)

City civil court
Hyderabad chapal
bazar

HYDERABAD

Hyderabad
Hyderabaf
Hyderabad
Hyderabad

High court

Hyderabad

Hyderabad(Ranga
reddy bar association

Secunderabad

Hyderabad

Khammam
Nalgonda

Hyderabad
HYDERABAD
Hyderabad
High court of

telangana, Hyderabad

Malkajgiri

Telangana
Telangana
Telangana
Telangana

Telangana
Telangana

Telangana

Telangana
Telangana
Telangana
Telangana
Telangana
Telangana
Telangana
Telangana
Telangana
Telangana
Telangana
Telangana
Telangana
Telangana

Telangana
Telangana

Telangana

Yes

Yes

Yes

Yes

Yes
Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
Yes

Yes
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1887

1888

1889
1890

1891

1892
1893

1894

1895
1896
1897

1898
1899

1900

1901
1902
1903
1904
1905
1906
1907
1908

1909
1910
1911
1912

1913
1914

AJANCY
LAKSHMI

Dabbula
Padmalatha

Y Saritha

Miryala
Bhagyamma
G.V.Bhagya laxmi

Chanikya Bandy
Ambala Raju

K n s k varaprasad

P. Padmavathi
S. Meetha kaur
Thirumaladevi.
Moola
M.Ragini
Saraf anuradha

Mamatha

A. Kavitha Reddy
Sandhya Rani A
Uppula Veena
Jala jyothi
S.Rajya laxmi
Navaneetha P
Apsar.md

Priyanka
Sonkamble

Farhana tabassum
Udaisri

Jalaja

Somanchi
Venkateswarlu
K.V.Ramani

Padmaja
velkakanjeri

WWW.LIVELAW.IN

Ap/91/2004
AP/1068/2007

AP/2365/2003
TS/2029/2015

Ap/1442/2014

TS/244/2017
TS/315/2017

Ts/1446/2017

AP/2525/14
2395/2017
Ap/156/2009

TS/2341/2010
22/2001

TS/3985/1999

4952/1999
935/2006
TS/3536/2010
2638/2016
TS1297/2015
AP/2620/2015
2097/2013
TS/1977/2011

TS 979/2019
A/p388/2000
AP520/2007
AP/342/1994

838/96
5084/99

Hyderabad
Vikarabad

Hyderabad
Hyderabad

Hyderabad,, RR.
District
Hyderabad

High court
hyadharabad

Hyderabad

Hyderabad
Karimnagar
Karimnagar

Godavarikhani

Metropoliton criminal
courts (Hyderabad)

Criminal court
(Hyderabad)
Nizamabad
Nalgonda
Warangal
Hyderabad
Medchal
Hyderabad
Hyderabad

High Court for the
State of Telangana

Waranagal
Secunderbad
Warangal
Hyderabad

Hyderabad
Warangal

Telangana
Telangana

Telangana
Telangana

Telangana

Telangana
Telangana

Telangana

Telangana
Telangana
Telangana

Telangana
Telangana

Telangana

Telangana
Telangana
Telangana
Telangana
Telangana
Telangana
Telangana
Telangana

Telangana
Telangana
Telangana
Telangana

Telangana
Telangana

Yes

Yes

Yes
Yes

Yes

Yes
Yes

Yes

Yes
Yes
Yes

Yes
Yes

Yes

Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes

Yes
Yes
Yes
Yes

Yes
Yes
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1915

1916
1917
1918
1919
1920
1921
1922
1923
1924
1925
1926
1927
1928
1929

1930
1931

1932

1933

1934
1935

1936

1937

1938

D.Jyothi

Gautami vadrevu

Vasakula
sampathkumar
Mamidi usha rani
Revathidevi P P
Krupa Madhuri G
Poornima

B Roja Ramani
K Nandini @ A
Nandini Reddy
Neruvatla rajitha
P. Sada laxmi

P satya manjula
P. Prasanna Kumari

Majji Triveni
Parimala Parigi
Deepika
Jahnavi Krishna
Priya Pabba

ROYYALA
THIRUPATHAIA
H

Rekha Todewale,
Advocate

Kalpana Ekbote
Rumki Roy

Komal
Aastha Jain

Chetana Mishra

WWW.LIVELAW.IN

Ap/1152/2009

T. S. 984 of 2008
TS/1538/1999

AP/2100/2013
TS 1836/1992
AP/3286/2010
TS1237/2016

TS/1393/1990
AP/1877/2005

414/2017
AP/826/2000
AP/254/2000
AP/1271/2015
TS/1083/2013
TS 4502/1999

TS/1048/16
TS/587/2008

AP/2487/2017

TS997 of 1998

608/81
273/2007/BCT/30/20

07
3940/2019
D/1376/2013

UP0738/11

Ranga Reddy
District court
L.B.NAGAR

Hyderabad
Nalgonda

Hyderabad
Hyderabad
HYDERABAD
Sangareddy
Hyderabad
Hyderabad

Karimnagar

Ranga Reddy District
court, L.B Nagar.

HIGHCOURT
,HYDERABAD

Hyderabad

Hyderabad
Hyderabad
Hyderabad

Highcourt of
Telanagana,
Hyderabad

Hyderabad

Hyderabad,

Hyderabad
Kailashahar

Meerut
ghaziabad

Varanasi

Telangana

Telangana
Telangana
Telangana
Telangana
Telangana
Telangana
Telangana
Telangana
Telangana
Telangana
Telangana
Telangana
Telangana
Telangana

Telangana
Telangana

Telangana

Telangana

Telangana
Tripura

Uttar Pradesh
Uttar Pradesh

Uttar Pradesh

Yes

Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes

Yes
Yes

Yes

Yes

Yes
Yes

Yes

Yes

Yes
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1939

1940

1941

1942

1943

1944

1945

1946

1947

1948

1949

1950

1951

1952

1953

1954

1955

1956

1957

1958

1959

Nupur gupta
Rekha Rani

Rubi Kaushik
Monika Tyagi
Ashutosh rani
Rashmi Rani
Sudha Pandey
Ladlee pandey
Sunita singh
Yogita Mishra
Mamtesh Chauhan
Shikha Singh
Ankita Bharti
Reena Nagar
Shilpa kamboj
Sujata Choudhary
Sandhya verma
Neelam mathuriya
Anjali Tyagi
Ranjana

Shashikala
yadav(Advocate)

WWW.LIVELAW.IN

Up2989/2017
UP02936/09
UP02089/13
962/93
U.P383904
0868/2014
2366/1999
AJL0324
5416/206
U.P06558/09
Up00603/14
8211/2015
5466/2014
D/1367/2016
14824/19

U. P. 8835/17
04525/08
Up05798/2017
Up09227/18
3471:1918

Up3812/14

Shamli
Baghpat
Bulandshahr
Saharanpur
Ghaziabad
Meerut
Prayagraj
Allahabad
Orai
Shahjahanpur
Bijnor
Shahjahanpur
Lucknow
Delhi
Saharanpur
Allahabad
Etawah
Badaun
Meerut
Etawah

District and session
court kushinagar

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1960

1961

1962

1963

1964

1965

1966

1967

1968

1969

1970

1971

1972

1973

1974

1975

1976

1977

1978

1979

1980

Alka sharma
Neha gulari
Harish shukla
Neetu Rastogi
Anu parashar
Archana singh
Jyoti Bala
Anchal Agarwal
Anita sharma

Advocate
Vikram Shah

Sisodia

Snehlata Singh
Monika Srivastava
Shilpa Sharma
Km.Ravita

Neelu singh
Kashish gaur
Shivani

Km Anita Devi
Sonu Sukraliya

Acrti dubey

Anita Singh

WWW.LIVELAW.IN

Up 2370/2020
Up 5914
110008a¥al7
2976/98
Up10878
UP0025/2011
UP05504/14
16902/10
D1105/ 1994
UP 8797/2004
UP_13162/12_07_19
99

D573/91
Up11999/10
5996/2019
07631/16
UP09753/18
Up03976/19
UP-5362/2007
UP09294/2013
Up 04682/2011

U P 05691/2015

Meerut
Ghaziabad
an?g¥ e 3u°gqungaysany
0 g¥e
Meerut
Meerut
Paryagraj
Prayagraj
Muzaffarnagar
Civil court saharanpur
upP

Prayagraj
Parayagraj
Delhi

Bijnor

Meerut
Lucknow
Meerut
Sharnpur
Meerut
Meerut

Lucknow

Prayagaraj

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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1981

1982

1983

1984

1985

1986

1987

1988

1989

1990

1991

1992

1993

1994

1995

1996

1997

1998

1999

2000

2001

Nisha Singh
Rakhi Rastogi
Adv Manju
Dwivedi
Archana Tyagi
Alpana tyagi
Rina Yadav

Harpreet kaur

Shobha Srivastava
Advocate

Shilpi Sharma
Anjali Singh
Suman lata verma
Pooja Mishra
Seems Singh
Gauri chaudhary
Beenu Verma
Pratibha singh
Jyoti bana
Nandini Mishra
Siddharth maurya
SUNITA

JAISWAL
Renu Rano

WWW.LIVELAW.IN

UP07183/2006
10771/2019
UP02418/92
U.p 998/2002
3932/1996
UP07611/10
UP03823/17

UP701796/1988

UP16269/2010
UP 06963/2015
4451/1995

UP 012260/2010
UP4485/1990
4226/2002
1400/98
5350/05
02500/2014
UP1665/2016
9977/2019
5913/2011

UP/1520/2015

Bulandshahr
Meerut

Agra
ALLAHABAD
GHAZIABAD
ETAWAH
Hardoi

Prayagraj

Bulandshahr
Allahabad

Aligarh
LUCKNOW
Allahabad
Bulandshahf

Deoria

Allahabad highcourt
Ghaziabad
Allahabad High Court
GHAZIABAD
MAHARAJGANJ

Ghaziabad

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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2002

2003

2004

2005

2006

2007

2008

2009

2010

2011

2012

2013

2014

2015

2016

2017

2018

2019

2020

2021

2022

Pooja varun
Alpana Srivastava
Aparajita Rathore
Dr Swati Garg
Archana Singh
MEGHALA
MENON

Seema Singh Rana
Sandhya Dubey
Surya Mishra
Farzana magsood
Malti Jaiswal
Pragya Mishra
Aditi Srivastava
Sumit Srivastava
maimoona fatima
RAJKUMARI
DEVI

Prerna Singh
Anamika singh
Pinki Chaudhary
Manjima singh

Anshu Vishnoi

WWW.LIVELAW.IN

UP 07047/2011
U.P. 3907/93
UP09529/19
UP 1279/16
Up/1645/1992
D/7166/2019
9754/1999
4538/98
UP4218/16
4824/92
3612/07
UP09691/13
UP L 04292/2019
2564/2011
3454/2013
UP3275/01
4229/99

UP 873/2014
UP16761/2010
UP 08186/2016

5254/2006

Ghaziabad
LUCKNOW
Allahabad
HAPUR
Prayagraj
DELHI
Rampur
Lucknow
Prayagraj
Meerut
Gauriganj/Amethi
Meerut

Prayagraj

allahabad high court

ALLAHABAD

Allahabad High Court

Lucknow
Lucknow
Bulandshahr
Prayagraj

Bijnor

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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2023

2024

2025

2026

2027

2028

2029

2030

2031

2032

2033

2034

2035

2036

2037

2038

2039

2040

2041

2042

Swati Tayal
Renu sharma
Rakhi sharma
Smriti Jaiswal
Geeta Singh
Shivangi
Urvashi Singh
Monika Gaur
Ankila Chauhan

Ankita singh

Neelam Chaudhary
Sunita Gupta
Vaishali Singh

Rekha Rani

Zareen advocate
Advocate Kiran
Mittal

Badrikey Mishra
Nidhi Yadav

Parul kaushik

Parul Singhal

WWW.LIVELAW.IN

1595/2016
1589/2010
15645/10
UP03244/19
Up.5240/2013
UP/992/2017
16873/10
10142/2016
5225/18

Up05494/2015

17399/2010
9074/03
UP 6619/2007

971/2000

UPQ09726/12
UP2591/1996
UP3075/2000
7034/05

UP 4870/2005

UP1150/04

Muzaffarnagar
Muzaffarnagar
Bijnor
PRAYAGRAJ
Bulandshar
Noida

Meerut
Meerut

Deoria

High court(Allahabad)

Bulandshahr
Bijnor
Muzaffarnagar

Uttar
pradesh(Saharanpur)

Saharanpur
Saharanpur
Lakhimpur kheri
Hapur

Muzaffar nagar

Saharanpur

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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2043

2044

2045

2046

2047

2048

2049

2050

2051

2052

2053

2054

2055

2056

2057

2058

2059

2060

2061

2062

Utkarsh Tripathi
Ritika Kaushik
Ranjeeta Devi
Advocate

Anurag Bhatt

Miss Hemlata
Ranjana Dutta
Shweta Shrivastava
Pooja Srivastava

Nidhi srivastava

VIJAYENDRA
VEDIC

Beena Kishor

Smt Rakhi Tyagi
Meenakshi singh
Rambha singh
Adv.Sonam singh
Ekta Bharatiya
Anjana Chaturvedi

Dr.Deepti Tripathi

ANUJA Bajpai

Shalinee Sharma

WWW.LIVELAW.IN

UP B 04124/2009
8718/2015
8557/2007
5441/12
UP00186/15

D 692/91
D-3144/09
UP5235/2018
1307/2005

UP3115/98

4776-2002

UP 15994/2010
UP6155/2010
231/D/2000
UP00081/2015
UP00990/19
6918

UP 729/1996

Up00317/17

1106/2016

Prayagraj
Muzaffarnagar
Bahraich
Allahabad
LUCKNOW
Delhi, India
Delhi, Ghaziabad
Allahabad
Prayagraj

MATHURA (UTTAR
PRADESH)

Lucknow

Meerut

Lucknow

Tishazari
LUCKNOW
Lucknow

Allahabad High Court

High court of
Judicature at
Allahabad sitring at
Lucknow

Lucknow

Hapur

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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2063

2064

2065

2066

2067

2068

2069

2070

2071

2072

2073

2074

2075

2076

2077

2078

2079

2080

2081

2082

Richa Shukla
Sanju Srivastava
Manju chaudhary
Parul Kant
Anuradha Singh
Neetu Shukla
Madhu tomzr
Malti Sharma

Anchal Ojha

Asha kiran Gautam
Adv pooja saini
Sangita singh

Preeti rani

Anita Malhotra
Advocate Neha Roy
Sakshi Arora

Preeti Mala

Gauri Shanker
Pandey

Kamini Pandey

Sanju lata

WWW.LIVELAW.IN

UPQ07193/16

09100/2010

UP00602/98

61/2002

5281/99

11287/2019

5235/2020

UP7542/94

Up-02273/2013

4840/89
Up00150/13
5533/06
10992/18
UP8967/15
UP10409/17
UP01849/2016
UP11313/10
315/1979 UP
24620f 1998

15045/2000

Prayagraj/ Allahabad

Gorakhpur
Muzaffarnagar
Lucknow
Lucknow
LUCKNOW

Etawah

Allahabad, High

court
HIGHCOURT

ALLAHABAD
(ALLAHABAD)

Moradabad

Saharanpur distric

court
Meerut

Meerut

Civil Court Saharanpur

Prayagraj
Muzaffarnagar

Lucknow

District Court Basti UP

Allahabad

Allahabad

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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2083

2084

2085

2086

2087

2088

2089

2090

2091

2092

2093

2094

2095

2096

2097

2098

2099

2100
2101
2102
2103
2104
2105

Dr.Neelam Singh
Anita Singh
Mamta koushik
REETIKA
Himanshee Garg
Jyoti rao advocate
Shuchi Sharma
Aarti bansal garg
Rajni Chaubey
Neelam varshney
advocate

Sarita verma
nisha sharma
KAVITA Tomar
Kiran Bala Singh
Savita singh

Mamta

Saroj rani

Mamta Bisht
Anuj sharma
Ashok Raj
Shivam sharma
Nidhi Sharma
Laxmi Gusain

WWW.LIVELAW.IN

UP09913/10

UP143/1998

7919

8516/31-12-2015

UP05193/2015
1237/13
762/2005
UP00471/2010
9098
UP09121/2001
9668/99
up4133/89

UP 570/1998
UP. - 1320/88
UP04589/07

14260/2000

U.P 5003/2002

UP 3006/1999

Uk 299 of 2010

418/2018
UK 104/2019
Uk- 142/2012
591/2016

Amroha

High Court Allahabad
Hathras
PRAYAGRAJ
Meerut

Etawah

Meerut

Meerut

Allahabad

Moradabad

Lucknow

saharanpur

Prayagraj (Allahabad)
Pratapgarh

Lucknow

Alld.high.court.and.su
preme.court.of.india

Ghaziabad

Nainital
Dehradun
Dehradun
Dehradun
Laksar
Dehradun

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttar Pradesh

Uttarakhand
Uttarakhand
Uttarakhand
Uttarakhand
Uttarakhand
Uttarakhand

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
Yes
Yes
Yes
Yes
Yes
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2106

2107
2108

2109
2110

2111
2112
2113
2114
2115
2116
2117

2118

2119

2120

2121

2122

2123

2124

2125

2126

2127

Subhashini Dwivedi

Akanksha
Gauri Devi dev

Rewati amoli
Arun Saxena

Mamta Joshi
Priyanka

Tanuj Talwar

Alka Chopra
Advocate seema
Susmita Saha Dutta

Sneha Dutta

INDRANI
CHAKRABORTY

Sarda sha
SUCHARITA
GANGULY
Fatema Nissa
Shailaja Gupta
Ritobroto Banerjee
Sukanta Ghosh
Anindita Maity

Puja Yadav

Manisha Paul

WWW.LIVELAW.IN

UK 161/2016
Uttarakhand

Uk/161/2013
UA 229/2006

Uk318/2017
UP 4178/88 , UA

1727/04

UA 316/05
528/2015
Uk293-17
D-1921/2003
498/2015
WB/267/01
1568/2018

WB/ 176/1990

F/1277/1137 of 2015

WB/2106/2002

F/98/78/2015

F/1136/17

WB/1635/2006

WB/957/2008

WB/1232/2007

F/470/2017

F/1048/2017

Rudrapur. U S Nagar
Uttarakhand

Roorkee

High court
Uttarakhand Nainital
at nainital

Dehradun
Dehradun

High court of

Uttarakhand
Haridwar
Nainital
Haridwar
Roorkee
KOLKATA
Kolkata

KOLKATA

Kolkata
Kolkata
KOLKATA
City civil court
Kolkata
Kolkata
Kolkata

Debts Recovery

Tribunal
Kolkata

Uttarakhand

Uttarakhand
Uttarakhand

Uttarakhand
Uttarakhand

Uttarakhand
Uttarakhand
Uttarakhand
Uttarakhand
Uttarakhand
West Bengal
West Bengal

West Bengal

West Bengal
West Bengal
West Bengal
West Bengal
West Bengal
West Bengal
West Bengal
West Bengal

West Bengal

Yes

Yes
Yes

Yes
Yes

Yes
Yes
Yes
Yes
Yes
Yes
Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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2128

2129

2130

2131

2132

2133

2134

2135

2136

2137

2138

2139

2140

2141

2142

2143

2144

2145

2146

Santa Mitra

Neelam Aslam

Puja Bhupal

Tulika Santra

Chirantan Dawn

Renu Mondal

Anita Kaunda

Sudipa Banerjee

Saswati Banerjee

MUNMUN
SARKAR

Soni Shaw

Deblina Chowdhury

Ranjana Chatterjee

Dhiswari Nag

Arpita Chatterjee

Sanjukta Sen

MS Sabita Roy

Jaita Das

Lipi Mahanayak

WWW.LIVELAW.IN

F/407/93

2039/1834/2017

WB/491/2006

F/1860/1849 of 2018

WB/741/1991

F/2101/2019 of 2017

WB/1862-A/2009

F/1066/2014

1222/2006

WBF/631/12

F/812/2007

F/196/2015

WB/725/2006 dated

15.05.2006

WB/1647/2006

1163 /1214

F/1530/2012

WB 138/134 ---'1992

1060/2003

WB/1987/1999

Kolkata
Kolkata
Siliguri
Howrah
Calcutta
Kolkata
2009
Kolkata

Judge's Court, Paschim
Medinipur

DINHATA
Howrah
Howrah

High court,calcutta

City Civil Court,
Calcutta Central
administrative tribunal,
Calcutta

High Court Calcutta
Kolkata

Kolkata
Bidhannagar court

Siliguri

West Bengal
West Bengal
West Bengal
West Bengal
West Bengal
West Bengal
West Bengal
West Bengal

West Bengal

West Bengal
West Bengal
West Bengal

West Bengal

West Bengal

West Bengal
West Bengal
West Bengal
West Bengal

West Bengal

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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2147

2148

2149

Basudeb Patra
Punam parvin

Soma Chowdhury

WWW.LIVELAW.IN

WB1224/11 Kolkata
854/1564 Barrackpore
F/941/2014 Calcutta high court

West Bengal
West Bengal

West Bengal

Yes

Yes

Yes
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